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DEMANDS* FOR GRANTS, 1976-77—
Contd,

MmiasRy or Darnee

MR. DEPUTY.SPEAKER: ‘The
House will now take up discussion and
voting on Demandg Nos. 20 to 25 re-
lating to the Ministry of Defence for
which 6 hours have been allotted,

Hon, Members present 1n the House
who desire to move their Cut Motions
may send slips to the Table within 15
minutey indicating the serial numbers
of the Cut Motions they would Iike
to move.

APRIL 8, 10

' M. of Defents 1%
NMM MV““ ?; v T

“That the respective sumy not ex.
ceaﬂmc the amounts on Revenue
Account and Capital Acwunt showy
in the fourth column of the Urder
Paper be granted to the President
to complete the suma necessary to
defray the charges that will come in
course of payment during the year
ending the 31st day of March, 1977,
in respect of the heads of demands
enfared in the second-eolwmnn there-
of against Demands Nos, 20 to 25
relating to the Ministry of Defence.”

D2mards for Grames, 1976-77 i respect of Miwistry of Defence.

No. Name ¢f Demand
of

Amount of Demand
for Grant om

Amount of Demand for
Gram submittef of the

D:mand account voted by the  vote of the Hcuse,
House on 23-3-1976
Revenu: Capital  Revenue Capital
Rs. Rs. Rs.
20. Mmistry of Dafence 27,796,000 4.77,61,000 1,38,97,0c0  23,B8,c8,cco
21, D:fence Services—Army 274,95,96.000 1374,79,78,000 ..
32. D:fence Servic:—Navy 28,03,71,000 140,18,§3,000
33. D:fance Services—Air Force 85,28,41,000 426,42,04,000
24. D:fenc: Sarvic:s—~Pensions 19,09,27,000 95,46.87,000
23. Cad taldllay n D:fnceSevicss 43,27%4%,700 216,02,17,0¢0

*Moveqd with the recommendation of the President.

SHR! DASARATHA DEB (Tripura
Fast): Mr. Deputy-Speaker, Sir, the
total estimated budget fo: the year
1976-77 for Defence is to the tune of
Rs 2703 89 crores gross ang Rs. 2544
crores net. Compared to Revised
Estimates of 1975-76 tho gross esti-
maleg for the year 1876-77 reflects a
gross inedeas: of Rs, 100,15 crores.
In this connection, I wish to submit
that our national policy should be to
reduce the expenditure for keeping
regular army. The size of regular
army should be gradually reduced.

Instead of this, maximum numbar o’
youth, men and women, should be
mven military training so that they
may be able to face the situation
when the country is attackeg by ex-
ternal forces, We should not depend
upon our regular army alone, We have
to remember how the people's force
bxyrame the best defence forcey in
Vietnam, The entire people got train-
ing and they fought bravely and vigo-
rously against Imperjalist Amcrican
Army who wer' equipped with
modern weéapons of warfare. But i |
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this eousitry we are pursuing the atti-
‘tude of Britieh impetialists iy thet we
atls still depending upo our repular
‘atmy, We shouly give training to
vur boys ang girls so that they win
betame sthonger and stoonger and we
willibe able to fight back the enemies
of the country, 'That ig the polioy
'which we ghouly adopt, but this is
lawking now. The entire people
should be given military training so
that they can Aght against any forelgn
aggreseion that may come about. You
can reduce the military expenditure
and utilise it for developmental pur-
poses. You should not follow the
policy of imperinlists who did not
have any confidence in their own peo-
ple. They only depended on their
regular army. We should not deve-
lop that line of thinking in Indis.

Mere increase of defence military
budget is no guarantc: for our coun-
try's security We cannot build up a
girong defence force by that We
must also be aware of the fact that
we must develop friendship with our
neighbouring countries lika Bangla-
desh, Pakistan, Nepal, Sri Lanka and
also with gulf countries etc, Their
people are not our enemies. There
are forces eitheqr in Pakistan or in
Bangladesh who might be inside or
outside the Government of those coun-
tries who are ocut to create certain
misunderstanding between our eoun-
tries ang thereby they are acting as
imperialist agents who have created
this deterioration in our relations
These imperialist Americans will take
advantage to create some tension
amongst us. In that way they will
be a gainer; they will be gelling arms
to Pakistan and to us and to every-
body and, at the same tims, political-
ly, they will be a gainer because they
will have the opportunity to act as a
raedistor between us.

But, we must not allow these forces
to act ke that. That is why [ say
we have to develop our friendship
with all our neighbours As com-
pared to us, particularly, Pakistan,

Iqo

Bangladesh, Syi Lanka and N are
not big countries. So, we shzgl’; not
give any understanding tp these
Peighbours that Indle is strong pn-
Ough to capture them; we should not
give that understanding at all. We
:hould only give the understanding
ha't we have no design at all to take
their land, but we want to live in
Peace. Our policy should b to live
in peace. We should be more can-
tious when we deal with our neigh-
bours, particularly, with these who
are smaller in size compareg to us.

1 want to tell you that the country’s
dafence depends mot only on a‘rr{ns
and the people but also on certam
other things. Defence things must
be kept secret. But, we fing that
n India the radar system was set up
in the border area with the help of
foreign expert particularly the Ameri-
can personnel, That means our de-
fence strategy is already exposed to the
enemies angd that cannot be said to be
safe for the security of India. It is
dangerous to our defenco. So, we
should be very careful about that.

In relation to defence, I want to
staie here another thing. The Gov-
ernment jtself in ona of its reports,
says that the Indian Ocean is fast

developing into an arca of tension on
account of the naval presence of Big
Powers and their decisive powers to
establish base facilities. It is true.
It has been discussed in this House
many times and we have been point-
ing out that because of the presence
of the naval base in the Diego Garcia.
Upto now we foung that Government
of India do not seem to have realissd
the magnitude of this danger; the¥
are not very serious about this. .

The 167th Report of thé PAC. re-
veals so many things about the acti-
vities of the American Military Inteili~
gence carried on n India in the dis-
guise of research works sich as the
geneti¢ control of mosguitoes  unit
project, tha migratory animal patho-
logical survey—of the Uniteg States
Institute of Pathology. That report
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©f the PAC hag revealeg these things
and 1 do not want to dea! with them
as the same have bwen dealt with
suffiviently in that report itself. Even
after that, what procaution ig the
Covuinment 3¢ India taking? We do
not know that. If Governpent of
India js allowing multi-national cor-
poration to develop here, then how
will they be able to fight against the
American imperialism? We cannot
understand this. If we a:e {) depend
upon America for so many things,
then you cannot develop an indepen-
dent defence force; you cannot fight
directly against thu Americans. That
is why we have made some Iormal
protests but we could not make a
protest seriously against the Amerjcan
naval establishment in Diego Garcia.
We should change this policy and we
must come out very categorically
against imperialists’ design in Asia
because the presence of American
naval bage in Diego Garcia poses a
real threat to India, Asia and to the
gulf countrics. We have to mobilise
the entire peace forces against the
American design. That is the thing
which we have to develop.

As regards military we should make
our Army very close friends of our
people but sometimes we find Army
is used to suppress even the strikes.
It should not be done If Army is
used to suppress the strike, two dan-
gerous trends may develop—one,
Army personnel may develop anti-
people character; secondly, if you
are going to use the Army constantly
in polilical field then a {endency may
develop 1n the hugh-rankiny oflicers to
get political share. Army is not meant
for that. It is meant to fighting against
the aggressor and bprotecting the
country.

Now, Sir, I take up the next point.
Eighteen trade unionists of Ambar-
nath have beum detained under MISA.
There may be many more in other
factorics glso, Now, what waus their
fault? They, on behalf nf their union,
had sibmitted a memorandum lo the
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put under MISA. They should he relea-
sed immedistely.

There are certain defects in the
working of the defence preduction alsn,
They have established Dewign snd

Cell. This Cell was created for indi.
genisation of stores/components/mate-
rials/amendment/vemoval ¢f defecty in
design and drawings in respect of erd-
nance/ammunition stores, In the first
stage it was zanclioned for a period of
two years from Sepiember, 1973 to
September, 1975 but jt started func.
tioning only with effect from 0.10-1974.
Now, its sanction has been further ex.
tended by two years, that is, upto Sep-
tember, 1977. This has resulted in a
huge loss to the Government. Due to
bad planning of the Cell a huge loss is
being incurred by fhe nation. Non-
functioning of the Cell for two years
and eight months has resulted into un-
necessary wastage of the lubour of the
skilled workers. It should have been
avoided. In future Covernment must
see that whatever plan they take up,
there is effective implementation of the
same.

Further, I want to draw the atlen-
tion of the Defence Ministiy to certain
problems of the employces working
under the Defence Ministry.

Firstly, it was agreed by the Govern-
ment that with effect from 1-2.68 they
would encourage the educated defence
employees to achieve engineering gra-
duation (AMIE) by paying specjal in-
cremenis on completion. Now thig has
been discontinued with the recommen-
dation of the Third Pay Commission on
the excuse of it budgetary effect. 7 u-
tomatic channelisation to class one offi
cor category from lower categories
should be opened up for the eng.-
neering graduates with immediate eff-
ert This process will help poor but
talented people who would utherwise
never get a chance to qualify then-
selves as engineers ; afier 1oining ser-
vice, they can get ‘raining and hecome
engineers, They can thereby bencii’
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Withdrawal of this system meaps that
euly tich people who can afford to go
to an engineering college can hecome
engineers and poor people will never
et apy chance. Thereby you are depri-
ving poor people of talent of this np-
portunity which they should get. So
the earlier gystem should be restored.

Secondly, the Third Pay Commission
has totally faileg to fix up the scale
of Supervisor A and its equivalent in
defence sectors affecting gome other
NGO categories. At one stage, I was
told Government had said that they
would consider the mafter though the
Third Pay Commission did not sug-
gest any pay scale for them ; they said
they would consider their case and fix
up some scale, But up till now, it has
not been done. 1 request the Minister
that this should be done without fur-
ther delay.

Thirdly, the Government policy of
authorising some doctors for certi-
fying fitness/unfitness deprives a large
number of employees of the facilily
ot leave on medical grounds because of
‘the unavailability of such doctors in all
places of the country, especially in the
villages, disfrict towns etc., where no
such authorised doctors are readily
available, They have to suffer for this.
That is why I suggest that registered
doctors' certificates should be con.
sidered valid for ihis purpose.

Another thing is the dispatity in
leave between industrial and non-in-
dusirial employees, Now non.industrial
employees are enjoying more number
of leave days on various accounts in
comparison with the indusirial empioy-
ees. This sort of disparity should be
removed by mcreasing the nuinter of
leave days to the industria]l employees
and not by reducing the number of
leave days of the non-industrial em-
ployees.

Then as per the pronouncement of
the Supreme Court in lhe case of the
BOAC employees, the formula of taking
104 as the divisor instead of 200 as
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is existing for the calculation of gver-
time wage should be implemented with.
out any further delay.

Then promotion of low paid employ-
ees like labourers, sweepers, darwans,
counters, telephone operators etc.
lhould be ensured after five yearg of
Service on a seniority basis. At pre-
sent, there is no such system of pro.
motion for these unfortunate workers.

Another point is concerning va=
cancies caused due to death or retire-
ment, I was told a large number of
posts have been lying vacant because of
death or retirement of employees.
These should be filled up. Moreover,
about 6,000 employees have been re-
trenched on certain grounds, All these
posts are lying vacant. The result is
that the workload on lesser number
of workers has increased. Govern-
ment want to increase production,
That means you have to overwork
these people, So Government must
fill up all these vacancies which have
been there for years together.

Then the canteen employees in the
defence sector should be treated as
Government employees. At present,
they are treated as casual labour or
employees of either contractors or
some co-operative societies managed
by the employees, They are also
getting very poor pay. Nobody gets
more than Rs. 150 a month. The mi=
nimum is Rs. 50 or Rs. 60. They pre~
pare food for the defence employees,
Without their work, defence produc-
tion cannot be carried out, That is
why all these employees, the canteen
boys should be treated as Guverna
ment employees and whatever benefit
15 given to the Government emplgoyeces
must be extended to them also. Re-
garding housing and medical faci-
lities, they should also be extended
io the defence employees as it was
being extended to other Government
employees.

SHRI BHOGENDRA JHA (Jale
nagar): I beg {o move:
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“I'hat the dmmd under the’ head
‘Ministry of Defenee’ be reduced
.- by Re::100.7 o

Mtnﬁﬁvﬁammon meuu
io:thanﬁemmdtheinwm {5 1.

‘Thnt tha damund “under &he h-at!
'Minim'y of Defence’ hc ted\md
by B‘- m” e

[Need to import anti.communal.
democratic,_and socialistic training to
the jawans and officers (8)].

. *That the demand under the. head
'Miniatry of pe!ence e reduced
" by Rs. 100"

{Need to train and alert the jawans
and -officers againat the tendencies and
attempts of the foreign imperialists,
who -are active in bringing instabllity
in the ~independence, integrity and
democratic set up of the country ().

SHRI S. ‘M. BANERJEE (Kanpur):
1 beg to move:

“That tbe demand under the head
‘Ministry ‘of Defence’ be reduced
by Rs. 100"

[Non-finalisation of pay scales of
supervisors and allied categories
working in various ddenca installa-
tions (9)1.

«'rw the demand under the head
‘Ministry of Defence’ be reduced
by Rs. 100

~ [Non-functioning of classification
tribunal uppomtod for eivm:u em-

~oiNeed 1o incren n.‘mmﬁh'
um viofficery - “promoted " oM

: "‘l'hut'thd'ﬂemtnduhdurthe 1.4:‘,
- “Ministry - of pexeme be mima ‘
by Rs. 100

[Removnl ot Mmﬁm betm
‘the industrial and non-industrial ems
‘ployees in. defénce ‘establighments th
?;:);mttur of their lirviee md%tmm

“That the demnnd tmder thn lwai

‘Ministry of Defence' be reduced

by Rs. 100.”

[Funct:omn: of Bahha Utpadan
Board (18)]. S

“That the demand under the hepd
‘Ministry of Defence' be reduced
by Rs. 100.”

[Need to have close coordination
between Ordnance factories. Inspecto-
rate and Research and Development
Organisations (20)].

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs. 100.”

[Need to implement workers’ par-
ticipation scheme in defence esta-
blishments at various levels (21)].

‘*That the demand under the head
‘Ministry of Defence’ be reduc«l
by Rs. 100"

{Scheme of militarisation in MES.
(22)}.

“That the demand undey the head
‘Ministry of Ddenee ‘be - nduced
by Rs. 100"

[Needtouwhmnﬁmcrm
in case of certain employees in -Ovd-
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fnoticd' fdbtories i Trichy and Ambar-
nath (28)].

' Bl RAMAVATAR SHASTRI
(Phtnn): 1 beg to thove:

“That the demand under the bead
Ministry of Defence’ be reduced
fo Re, 1”

{Fallure in conceding the demands
of the workers and employees of the
MES (13)].

“That the demand under the head
‘Ministry of Defence’ be reduced
to He. 1.”

[Faflure in checking malpractices
in appointments of defence person-
nel (14)].

“That the demand under the head
‘Ministry of Defence’ be reduced
$0 Re, 1.7

[Failure in checking the bureau-
cratic behaviour of the officers to the
jawans (13)1.

“Thai the demand under the head
‘Ministry of Defence’ be reduced
to Re. 1.7

[Failure in making the country
self-sufficient in the matter of De-
fence (16)].

“That the demand under the head
‘Ministry of Defence’ be reduced
to Re, 1.7

[Pailure in increaging the term of
Cantonment Boardg from three years
to five years (17)).

“That the demand under the head
‘Minfstry of Defence’ be reduced
by Rs, 100"

[Fullure to §mprove the behaviour
towardg the Jawans (24)].

“That the demand under the head
‘Minisiry of Defence’ be reduced
by Ba, 100

[Failure to provide cOramop mess-
ing arrangements for the officers and
jawans (25)).

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs, 100.”

[Need to inculcate anti-imperialist
and anti-fascist Jfeelings in military
officers and Jawans (26)1.

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs, 100.”

[Failure to do away with the poli-
cy of discrimination against the
Jawans (27)].

“That the demand under the head
‘Minstry of Defence’ be reduced
by Rs, 100.”

[Malpractices in Danapur Canton-
ment Board for recruitment in Army
(28)1.

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs 100.”

[Need to improve the roads under
Danapur Cantonment Board (29)].

“That the demand undey the head

‘Ministry of Defence' be reduced
by Rs. 100.”
[Mosquito-menace in the areas

under Danapur Cantonment Board

(30}.

“That the demand undey the head
‘Ministry of Defence’ be reduced
by Rs. 100.”

[Insanitary conditions in the mo-
hallas of Danapur Cantonment Board
(31)].

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs. 100.”

[Need to repair the road by the
gide of the hospital in Danapur Cane
tonment (32*).
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“That th:‘ demand under the hesd  (39)).
‘Ministry of Defence’ be reduced
by Re. 1007 “Thet the demanid under the head

[Need to permanently gettle Hari-
Jang living on the land delonging to
the glaughter house in Danapur Can-
tonment (33))

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs 100"

[Need to accept demands of Class
IV employees of Danapur Cantonment
Board (34)].

“That the demand undey the head
‘Ministry of Defence’ be reduced
by Rs 100"

[Need to remove shortage of drink-
ing water 1n Danapur Cantonment
(35)]

“That the demand under the head
‘Mimistry of Defence’ be reduced
by Bs 100

[Need to elect Chairman of the
Cantonment Boards instead of nomi-
nating them (36)1.

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs 100"

[Need to regularise the houses of
citizens 1n Cantonment Roards and
to declare them the owners thereof
(3M))

“That the demand under the head
‘Mimmsiry of Defence’ be reduced
by Rs 100~

[Need to continue the facity of
passage to the people of Diaia »ia
Danapur Cantonment (38))

“That the demand unde; the head
‘Mimistry of Defence’ be reduced
by Rs 100"

{Need to lay special emphasis on
pripagation of the ideas of socialism,
gecularism and democracy amongst

[Need to alert and warn the mili-
tary officers and jawang against the
conspiracy of the imperislists to
undermine the independence of the
country (40)],

MR DEPUTY.SPEAKER: The cut
motiony are also before the House

SHRI BRIJ RAJ SINGH—Kotah
(Jhalawar): Mr. Deputy-Speaker, we
are happy to debate this important
subject once more. As you know,
the defence debate should necessari-
ly concern all of us and it should be
based on a national consensus; it is
not a one.party business or a one-man
show, 1t concerng the entire nation
its security and hberty, for, without
a strong country, everything else has
no meaning Therefore, all wvald
viewpoints expressed must be taken
into account in evolving such a poli-
cy

We have been warned about vari-
ous threats as postulated in this re-
port of the Defence Minwstry and my
only cniticism, if at all I should say
1¢ that a time has come when this
nation expects that those threats and
our counter postures to meet thos
threaty, must be speit out more co-
gently By this I mean that one why
studies this report, unless one has
access—to various other documents
available 1n  gbundance elsewhert
one cannot arrive at a position a4 fo
what exactly we are trymng to do i
order to meet the so.called thre:
which 1 certainly assert there i [
think a time has come when the cou -
try should be taken into confidencc
when the members of Parliawrent
should be taken into confidence as 10
what exactly we mean and what e~
actly we are going to do and a shg!t-
ly ‘better understanding should b8
reflected by the defence ministry 10°
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wards this point, 1 certainly do not
wish that classified items are to be
made available, They are certahgly
the prerogative of the adminisiration
to keep; but they should give us at
least ip general terms what we are
expected to know,

Nearly 55 per cent of the last
year's defence budget was spent on
the rise in the costs of peiroleum ar-
ticles, oil, fuels, lubricants and the
sise in payscales, pensions, and
allowafices etc, It hardly left for the
entire defence budget a talance of
forty per vent, waich goes to .make
the real hard punch. And so xt. re-
mains this year also, This powfm
has to be rectified in the coming
months and that is a cause for con-
cern. I have the greatest regard !qr
the hon. Defence Minister, Bansi Laljpy
and 1 know that he is 4 man of action
and that he will take thig point into
sccount, so that our Defences do not
lack ilie purch that we want to have.

The threa.; as speit out in .the
report of the ministry are mainly
from <he north and west and as far
as they go, they are 1ight. As far 23
the threat from the west is concern-
eq, it is moi2 positive. 1 do not fore-
sce anything to come out of shat cold
state in the north. But if you look
at the west, the defence budget of
Pakistan hag increased by 25 per ceut
in the last year; from (971 they have
increased their budget 50 per cent;
they have raised three new infuntry
divisions and one atmoured division,
Not only that; they say: Pakistan wi'l
seitle outstanding  differences with
India from a position of sirength. We
on the other hand Lave the same
commitments as we had, pre-1971,
That shouid be an indictica to Zhose
who understand this matler that our
tommitmenls remain the same, our
ratio of forces on the Weslern secior
necessarily has nn. improved as one
would like them o do. Together with
this, the leadershiv of Pakistan s
known for diverting the altention of
their people from the various troubles
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that they have inmde their counuy,
dhd creating tensions along the West-
ern border wnich concerns us. We
have had the std experience of hav-
ing three major wars in the last
twenty years. The increase in the
Air Force of Pakistaa has also o he
noted. You must also see that they
will have a long pipeline stretched—
I do not wen! to pame any country,
but—from the Gulf Areas to the
Maghreb, ani they are adept at get-
ting these arms at the socolled “po-
cost basis.” Pukistan is also going m
for a large defence ordinance produce
tion programme, necessari'y io make
facilities of overhaul, rej air, supply
of small arms and weapons o the Oil.
rich countries of the Guif, and aiso
in the bargain, making, a sizeable base

for develoging their own self-reli-
ance and self-su:ficiency.

It is no ¢o3d just pooh-poching the
idea that they do not have an indus-
trial base and therefore, it does not
constitute any threat to us. I beg to
remind the House that initially and
basically they and we are from the
same race, from the same stock, pos-
sessing the same skill anq the same
resourcefulness.  So, one should not
under-estimate the capacity that they
have for doing all this, I wish to say
in all humulity tha: special attesition
must be pail tewards this, They bave
made a big centr» at Wah with as
many as 9 or 1 u1dnance unsts recent-
ly established chere. They are now
getting in the pipeline perhaps some
more missiles ang more arti-tank weaw
pons and uircralt which give them a
qualitative cdge ovr us.

Now, the other factor that needs to
be taken inty account is China’s own
way of thinking; compelled by its
own national security angles, it has
left its old insular position and hag
now gone int> a I3t of technical and
technologizal cooper.tions with  the
Western ccuatries including in things
like Rolls ftovce acro-engines, and
such other things fromm severa} parts,
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So,, there shouid be np doubt ihat
when prodyction starts fiowing out
of ¢hlna m this new generation of
armaments, it will cerlsinly flow into
the pipeline to Pakistan,

So, I pose this question to our
mandaring of the Scuth Block, not
of this Defence Ministty, hut of the
other Ministry related, namely  the
External Affairs Mimstry, that some-
thihg has to be done to solve either
of these two probiems either from
the West or from the North,

I say that concern has been voiced
in the report on the threat from the
sea, that 15, the Indian Oceamn. It s
so obvious %hat old colonial count.
rieg and those who have a little hang
over of that outloox have not forgot-
ten the showing of the flag through
the old gun-boat diplomacy or now
in modern parlance calied “Yorce dip-
{omacy’, Especially, the super-powers
who tend to interact into local dis-
putey and get opportunities for inter-
vention in such matters.

‘No presence of any external pow-
ers' is what we stand for, and this
is what our aim should be. But toge-
ther with this, we should not neglect
the littoral States of the Indian Ocean.
Four ol these littoral States have got
a very modern well-developed sub-
marine arm. Seven of them have got
the latest guided missilea, end one of
them has made a very big base right
next to the neighbour in the West
which looks meaningfully into  the
Indian Ocean—the base at Chabghar.
T am saying this because, we should
not be caught up in the Diego Gar-
cia syndrome but we should view
the whole sftuation with more prac-
sicality. The only way to solve this
problem in times to come is to build
4p our own naval power. In respect
of that I feel in the last few years,

about Rs, 168 ‘crures, the' rétiy of the
budget oi the Navy 8 stily within 10
per cent of the sulite defencé Hudget.
Modern countries having @ navy worth
the name are spending st least one-
third of thejr defence budget on the
navy. Whatever constraints bold
us from doing 8o s best for the mi-
nister to look into. But my plea would
be that the navy deserves much
greater attentica than ¥ bas so far
recejved. 1 must complinent the navy
for its fine turn out for I had the pri-
vilege of viewing the Naval Heview
recently held in Rombay and ¥ eer-
tainly was a stirring slght to see the
navy and al] its ships displaying very
good morale.

The task of the navy is not omly to
defend the country’s long coastline, s
trade ang sea.lanes, but also to patrol
and keep good surveillence on poten-
tial threats. The navy, as I men-
tioned in my speech last year, is the
only three —~dimensional service
amongst the three services., It has to
operate on the surface, below the
surface and in the air. Looking te
this need, our lag is so apparent in
some of the spheres lke that of the
carrier, “Vikrant” which still does not
have the *‘teeth” it ghould have if it
is to be an effective force in the sea
The planes it has are pretty old, :f
not fit for scrap They do not have
the missiles nf longer range, One thing
in which we were lacking was the
long range maritime reconnaissance
anti-submarine air arm, about whicn
there wag a lot of controversy. This
was happily set'led last year and <o
we shouid soon bo  operating these
planes which wilj till 5 long-standing
gap in the navy, But there are in-
crensing viaks as we go ahead with
our Rs. 1000 crore investment in the
Bombay High vegion for off-shore il
development. No proper integrated
defence syviem for this vital installa-
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tion of which the future of this coun-
&% more or less depends is there ::
the teoment, As far ax I know, 1 d

not hesr of any such defence. By this
I msam not anly the normal patrolling
With sea crafy that the navy does but
proper missile defence. 1 mean some~
{hihg more sophisticated, because Pa-
kistan has also got these new wea-
pina, specially the Atlantiqu maritime
yeconnaissance plane, which can carry
Bxocet MM 38 or 40 airborne missile
which has a range of 35 miles or 35
¥KM. Against this or any other such
thteat, you must have a migsﬂ.e or shfps
capable of bearing such mxsm.les which
cun  intercept them. It is n.o.nae
TieAnder class ships tke Udaigiri or
Wilgiri, with missiles  which have
hard'y a range or 5000 M. If some-
body corses from 10 miles away and
delivers a misste ot vou, you are more
or less in a soup, This is what what
1 mean by suving that our sea-bome
threat has to be very seriously view-
ed and special action has <o be taken
to defend our vital installations in
the Bombay HMigh 1egion. Although
our frigate progrimme has gone on
very well, the need has arisen to see
that their anti-craft defence is
strengthenad up and they may be pro-
vided with gas turbine engines ins-
tead of the presest ones  And of
there is any programme to produce
more effective snips of tho antisub-
marine warfave types, we should se-
rious’y go in for it. Our submarine
arm also needs a more effective in-
crease,

Coming to the Awr Force which s
rated as the 5th or fith largest in the
world, it has had a very high re-
cord; and under the new Air Chief
of staff, I nm sure it wii]l coniinue to
keep this record up  But there are
two maip deficiencies which have been
felt for long ang debated in  this
House also. One is the deficiency in
the strike arm, We do not have a
proper plane to do this job, Whatever
Wwe have, are pretty old. The ‘Can-
Berras® are of 1952 vintage; and the

CHAITRA 16, 1808 (S4KA)

Min. of Defence 186

SU-7 Sukhols have cot proved as
good as they should have Of course,
there is a hig difference in the opera-
tional philosophy of these Sukhols,
The Russians who made them, have a
preponderance of aircrafts. ‘They
might send 40, where 4 are needed for
the job. That way it carrfes out all
the work; hut th: survivability rate
of the aircraft is not so good; and
the whole Air Force knows about it.
We need newer aircraf to replace
both these air-crafy which will be
fast, safe and which have ali the
avionies of the latest type and a good
radius action over 300 plus miles. Mc~
dern targets are very difficul{ to bit, a.
they have new defeusive weapond
known as precision guided missles.
They give very little time for an air.
craft to come in, find the target re-
lease its weapon and get out, If the
Job 13 not done on the firsy occasion,
it will be in trouble I wish that this
lag 1n our strike arm 1s remedied as
g0on as possible, The other deficiency
which the Air Force has, is in the
transport arm. Here again, our old
war horses which cirry all the mate.
tial and the troops from one plate to
the other, and ir times of need, right
up to the forward bases, are the
Cl19s and fhe Dakotas, which are of
the Second Woild War vintage; they
are pretty obsolete; .nd I do not think
that they can do the job economically
which they arc mean: to do. We are
carrying on, because we have no other
choice The only aircrafy left to the
Air Force 1s the AN-12. Either you
increase the AN-12s ¢r get some other
aircraft, more molern with V.T.0.Le.
or STOL. characlensiies to do  this
job Together with 1ms, the augmen.
tation of the helicopter force is also
necessary The modern  world is
using helicopiers 12 anti-tank roles, mn
ground support roles and in the nore
mal rescue and relizf jobs for which
we use them a'ready. We have t5 vze
such air mobile formations based on
helicopters which is very important,
as demonstrated in the 1971-war,
when our troops were ferried i
the battle of Tangli Helicopters,
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transports and the skrike aircraits are
;he three main concerns of the  Air
aree.

How many minutses do I have Sir?

MR. DEPUTY.SPEAKER: You
have all your party’s iime, it you
want to take. I am trying to give
you 25 minutes,

SHRI BRIJ RAJ SINGH (Xotah): I
will finish in five minutes, I shall now

and has a very fine high tradition and
record, there are some things which
need to be taken iio account serious-
ly. The new concept of using task
forces using armour, guided missiles
and helicopters, in an  integrated
manner is the thing that makes a de-
vastating dent in any attacking force.
And this concept has ‘0 be seriously
used and perfected

15 hrs.

We also need effective management
of crisis control, for 1 foresee that in

the future one is not going to get any
warning in any emergency of not more
than 48 hours to 72 hours, So, we need
faster reflexeg quicker retalialion and
the necessary favourable ratio to
achieve our objectives once we de-
cide to launch on a mission like we
did in the Sind sector in the last war.
But, I am afraid, in 1971, we could
not do much, although we want in
some depth because ¢f various factors
which the time does not allow me,
Sir, to go into at the short Lime avail-
able at my disposal. So, I would only
say that “he army ueeds to have all
these things taken into serious consi-
deration.

Perhaps, 10-tonner trucks need to
be produced and introduced so as to
further save on teeth to tail ratio, at
the same ‘ime delivering more ton-
age and reducing the frequency of
traffic. Then, perhaps the crops head-
quarters could be pruned not to have
administrative encumbrances, end
thus save further on the teeth to fail
ratio.

In short, newer things like self-
propelled guns, laser ranged guns
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sites and incréasing use of what are
known as precision anti.guided missl-
les on the field needs to be done

In conclusion, I will say that major
threats have to be fully defined by a
poriure paper, giving the wvarious
scenarios and full information of the
defence situation. Full coordination
between the three services is most es-
sential and, in this respect as many
modern countries have done it, I would
again plead that re-thinking must be
done to have something like a Joint
Chiefs of Staff or something like that,

A national consensus musg be evoly-
ed, involving all the masses so that
they realise what defence is. Afier all,
we are spendng only four dollars per
head, which comes to Rs, 40 per head,
which means not more than three per
cent of our gross national product,

Then, a line has ‘o be diawn
beyond which it should be forbidden
to prostituie hiberty in preaching sedi-
tion and anti-national feelings.

A factual and ful! 1ealisation of the
enemy's war pstential with the in-
pipe-line aid must be made.

The need for avo:ding wagieful ex-
penditure, endless proliferation of
funds on duplicate job: between the
services has to be seriously looked
into and checked for I can say that no
purse {s bottomless Lastly hundred
per cent dependence on any one arma-
ment suppher musi be avoided, for
the world is full of painful examples
when they did so0'

In the end, I will say that the new
Defence Minister has been  known
elsewhere for his dynamizm, his zeal
and his pragmatism. I only hope that
with these qualities he has in him, he
shall be able %o Lring about changes
for the good im the Ministry of De-
fence 80 that the country has a sound
defence system  throygh its armed
forces.
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Mr. Deputy-Speaker, Fir, while wel-
ooming the new Defence Minister to
his office, I must confess to g feeling
of disappointment wher I study this
Report of the Ministry, I had expect-
ed that Shri Bansi Lal, with his great
reputation for forthrightness, would
pethaps be instrumental in seeing to
it that more information, rather than
less information, cn specific matters
was provided <o Parliument this year,
so that a fruitfu) discussion could be
held. I regret to ind that this book tells
us rather less than usual about what
actuglly we are doing %o bring our
defence preparedness up to the mark.

I kuwow 1t i3 very easy to  brush
agide these things by saying that we
cannoy divulge all this kind of infor-
mation and so on, but we have de-
bated this 50 many times. Those of
us who have been trying {o follow
thig subject year after year have re-
ceiveg this reply from previous De-
fense Ministers alsc, but the fact re-
mains that we do 1ead of debates in
o‘her democratic countries on  this
questicm of defence, we do have some-
times the opportunity of seeing the
White Papers which are published
in othar couatres and which do give
plenty of informaiion which enables
the country and Pariliament, the repre-
sentatives of tha country, to be pro-
perly informed, so that we do not have
to depind simply on confident speeches
being 1nade about the state of our pre-
paredness,

1 reailly find it dificult to partici-
pate i1 this debate bLecause I have to
raise sgain so many questions which
rave ieen raised year after year, to
vhich no reply is forthcoming either
n the pages of this Report or any-
where else, How do we satisly
urselves?

The context the aspect of mational
ecurity, the background in whith we
re discussing this Budget, has been
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brought out in the first few pages of
“his Report, thougn 1 must say with
a certain amount of complacency m
my opinion. For instance, the reference
to the conclusion of hostilities in Viet
Nam is noted, but the connection bet-
ween the end of those hostilities and
what I would call the kind of increas-
ed pressure from outside and the en-
circlement of India which is being ot-
tempted is not brought out at all. The
fact that a certain Power hag lost
its foothold in Viet Nem, its bases in
South-east Asia and, therefore, may
be now more interested in  Diego
Garcia and even in chtaining some
kind of base in Bangls Desh, these

things are not pointed out here at
all. -

The refereace to Deigo Garcia buse
in the Indian Ocean is also mention-
ed here ex:lumiveiy in the context of
Super Power rivalry, as thougn that
is the only significance of what is hap-
pening in the Indian Ocean. You, Mr.
Deputy-Speaker, participated last
year in the Commonwealth Parlia-
mentary Conference where this was
one of tre subjecis for discussion, and
it was pointed out ihat in Congres-
sional hearings in the United States
so many representatives of the Ameri-
can Armed Forces and Naval Forces
have made it quie clear that it is not
a question of Super Power rivalry.
They want g nava]l and military pres-
ence in the Indian Ocean so {hat
they will be ready ut any time to
influence events, to influence happen-
ings in any of the li‘toral coumtries.
They have :aid it openly, 1 cannot 2o
on quoting those things now, I will
not have ‘ime. They are 3ll on re-
cord. So, it is not only a question
of Super Powcr rivalry, That may, of
course, escalate it people go on build-
ing bases, but they have said it qdlte
frankly that they must be present in
the Indian Ocean so that they may
have the capacity, if necessary, to
intervene in the internal affairs of
the littoral couniries If they consider
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it necssary or to be in their interests,
These aspects are shucred over in this
Report, if I rhuy say so.

However, in <his context of the dan-
ger to our nationai security, I veally
do mnot see any reason why they are
being so apologetic in several places
in this Report and the other Budget
papers, trymg always to prove that,
afier all, we ore spanding very little,
as though to anticipate the criticism
that we ate spending toc much oo
defence. There is always an attempt
to argue that it is only 4 per cent
of the GNP, it is only so much per-
centage of the natonal income, and
that vomparing it with other count-
ne;,' we are far down in the list. Why
this apology, I do not understand. The
questiun 1s not ‘whether we are spend-
ing too much or spending too little,
the question 15 whether what we are
spending, what we can afford to spend,
is being proper’y spent or not

That is wha! we are concerned about
when we ore asked to vote the grant
of your Ministry ‘We all understand
that there are constraints on the
financial resvurces of the couniry, and
therefure, it 13 ull the more necessary
to ensure that withia the framework
which 1s fixed by thesc financial re-
sources, every pie 1s really srent
wisely and spent well There are
refereaces to cost edrcliveness jn this
Report, This should be g'ven the top-
most priortty  There 15 no doubt
about it And the ullocations within
the overall Budge: should not suffer
from any kind of statir thinking, If
necessary, we have {o change priori-
ties; it necessary, we have to reallocate
amourts to diferent heeds in such a
way that the overall Defence pre-
paredness and the combat readiness
of the Diefence Forces Is easured, But
no light 1s thrown on these matters
That is my whole complaint. We do
not know whare we pre. For exampls,
I welcome one thing, that is, the
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inpouhosmelt of thia esc:pesloy
gerding the chdugesiin the ‘petind
dolovy séthice sng desrrve servioe,
fact, I do ot know ‘who should

congratulited for this, whother
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my friend, Mr. Brij Raj Singh had
said, will be improved or not, When
you Rave to cut your coat sccording
to your cloth, the top-mosy priority
is, whether all the time teeth to %ai)
ratio can be improved 1 think that
this new policy by which the colour
service is being inrreaseq %o 15 years
and 18 years in the ranks, and th.
huge reserve which we were carrying
and which reserve uecording to your
own Report has proved to be unsatis-
factory 13 bemy abolished, is a wel.
come policy For decades, the ola
policy has been there I am glad tha
that king of reserve 1s being don:
away with, because 1t does not serve
the purpose particular'y, ags Mr. Bry
Raj Singh mentioned, i1 tunes of cris'-
when we are suddenly embroiled 10
some hostiity withouy any due warn-
ing This itself is a measure of crist
control,

I think we should be able to
mobilise our men at the peak of then
combat ecapacity :nstead of recalling
them from the teseive with some
rather unfortunate resu'ts, which [
do not want to iepest here, whrh
have been mentioned in your Repor'
But we were not told—after all, th:
is a Budget,—that in 1976-77 Wha'
will be the estimated saving on ths
head? We are tolg that over tha next
five years, there will be saving of
80 much. We gre not told how much



savings are anticipated or estimated
in this Budpetary year for which we
are now asked 40 give our vote; how
much reduction will take place this
yenr in the intake of recruits? We are
not told anything about it

And as far ss technical specialisis
and skilled categories are concerfied,
there 1 would like somebody lo ex-
plain to the House why in some cases
the colour service is heing fixed at 15
years while in other cases, it is being
fixed at 18 years, because I find from
the break-up that in the four groups—
groups 1, 2, 3 and 4 ~there are specia.
lists and techmical cadre in all of
them. In group one, for example,
there are Wircless Operators, Mecha-
nical Fitters, Gunners and so on., In
Group 2, there are Eleciric Fitters,
Machinists, Armourers, Surveyors,
Turners and Welders. In Group 3,
there are Draftsmen, Overseers, Radio
Mechanics, etc. In Group 4, there
are Blacksmiths Carpcnters and so
on. Why ang on what basis, I would
like to know, in the cases of thase
technical categories, in some cases,
you have fixeg 15 w2 rs enlocr sorvice
in other cases, you have fixed 18
years colour service? I would like to
be informed about this position.

Then, if certain economy measures
are unavoidable, I think the Report is
very reluctantly and hesitatingly try-
ing to tell us in some places that cer-
tain economy measures have become
inevitable because of the financial
constraints,

We want to know whether any cru-
cial requirements are being held wup
unfortunately due to lack of funds. We
are not told. We should be told. 1
hope, you want the Parliament to help
you. If you can convince us thai there
are some crucial requirements which,
unfortunately, are being held up due
to lack of funds, well, the entire Par-
liament can  see what can be done
ubout i, But no Jight is shed on these
matters,
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In the matter of priorities, there is
a question of our own production
base, 1 have no time and % iy not
necessary that every year we pay
2 high tribute, 5 justified tribute, to
the work done both in the ordnance
t.actorieu and other defence produc-~
tion units and to the men who are
working there. They have done an
excellent job. This is one matter in
respect of which a country like India
can really claim to have a much
stronger foundation than some other
countries, But there is a mention
about slippages—I am quoting—in
construction and in materialisation of
stores. This has led fo a lower ex-
penditure than what was budgeted
for last year. Usually, the budgets
are exceeded. In this particular case,
the expenditure iz less and the reason
given is; “slippages in construction
and in materialisation of stores” with
reference to ordnance factories. It is
a casual remark, one-line remark.
But a question arises in my mind as
to what it is all about. What does it
mean?

Certain restrictions have been
placed on the system of payment of
plece-work in ordnance factories. 1
do not think this is a very good po-
licy. It may turn out to be a short-
sighted policy if it adversely affects
productian. Some light should be
thrown on this matter also.

There 1s the question of participa-
tion in production, in management,
of our defence workers, industrial
workers in defence units, There is a
reference here to what is being done
in HAL. and, I believe, the same
system has perhaps been introduced
in Mazagon Decks also. That seems
to be, on the face of it, a fairly good
canception of how this jomt machine
should work, But why should it in
that case be restricted to these two
units only? Why a similar scheme or
a similar structure is not being in-
troduced in all the production units
so that labour can be really made to
feel an active participant?
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There s a reference to the fact that
a large number of components, some
equipment, stores and other things
gre being ordered from thy private
sector for supply for delence pur-
poses. That has always been done;
there is nothing new gbout it. But
there iy 8 reference that some sort of
an agreement has been reached with
the private manufacturers that there
will be a reduction in the number of
inspections of these goodg which they
supply. I think, in matters concerned
with defence, the highest standards
of quality and performance must be
ensured, Therefore, I would like to
know, on what basis, at whose ins-
tance, and, for what reasons and con-
siderations it hag been decided to re-
duce the number of inspections be-
fore this material jg delivered.

Then, I am told—I do not know
whether it is a fact or not; I would
like it to pe confirmed or contradicted
and I do not claim to be a imlitary
expert—that the field exercises, the
tactica} exercises whith are carried
out from time to time, particularly,
of the lang forces are being, for the
sake of economy, conducted on a
somewhat skeleton scale. Some prun-
ing, some reduction, in expenditure
hag been brought gbout with the
result that these full-fledged training
field exercises are not what they used
to be. This I consider to be a some-
what serious matter because, in nor-
mal times, it ig the tactical field ex-
ercises which can keep our defence
forces upto the mark and in proper
readiness all the time, This is not, in
my opinion, one of the items on which
high priority should be given to the
question of economy.

As I said earlier, T must ask a few
questions. I am sure, the replies will
not be given. How are we to feel
satisfied whether the gaps in our ar-
mour sre being fulfilled or not and
to what extent they sre being ful-
flled? My friend Shri Brajraj Singh
mentioned some of these. There is a
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reference here in thy report to the
need to yeplenish ageing transport
air-craft. You deal only with that,
1 want to know whaether it is only
the transport mir-craft which requires
replacement and replenishment, Is it
not a fact that there are various
types of air-craft with our Air Force
which are gradually being out-dated
and getting obsoleta and we are bad-
ly in need of replenishments? Jf you
cannot do 5t now becauss we have no.
resources, please say so: don't think
that that would be revealing a secret
to the whole world, Everyhody knows
what is going on, ag we know about
other countries. We know what
Pakistan is acquiring from various
countries and of what type—fighters,
bombers etc. That information is
available in many authoritative journals

abroad, But we don’t want to tell even
Parliament!

What about the ‘deep penetration
strike aircraft’ about which we have
been talking for so many years?
Every year we are tfalking about it,
but I don't know whether we are
anywhere nearer the goal. After all,
the HF 24 Marut has proved to be
inferior as far as supersonic capabi-
lity is concerned, and we should give
it up as lost. We can keep it as a
subsonic air-craft; I have no objec-
tion to that. But the original plan to
develop it as & supersonic afr-craft
hag obviously mis-fired, not due to
our fault but perhaps due to that of
the suppliers of the engine. So, where
are we in this respect? I don't know
anything,

About the Navy, it hag been men-
tioned--and I think--that the role of
the Navy has certainly acquired much
greater significance for the reasons
mentioned just now by the earlier
speeker. It ig not only g question of
guarding our merchant ships but it
is also a question of being on guard
agsinst possible threats developing
from foreign military bases or foreign
naval bases in the Indign Ocean and
the peed to defend our Sagar Samrat
and other oil drilling installations
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the gvent of any hostilities.

Therefore, as far ag the Navy is
concerned, I am not bothered much
about the sums allotted because sums
have no meaning for me unless I
know what they are being spent on
and what is being done.

Now, the replacement of the Vi-
krant or, at least, of the aircraft car-
ried on the Vikrant, is an old, old
story but we are still searching for
that. The Leander Frigate Program-
me #s, I hope, nearing completion and
1 don't know what will happen after
the ffth Frigata is delivered—or per-
haps one more. One must do plan-
ning. There is much talk here about
long-distance planning, but what will
be the after-effect of the 5th and 6th
frigates? After the programme is
completed, I think anti-submarine
sir-craft will be required of a more
modern type and in greater numbers.

About the naval helicopters and the
long-range maritime reconnaissance
air-craft, these thingg were being
sorted out and we could be told ab-
out it, I think. After all, the people
who have been taken to see the exer-
cises and so on have dicsussed these
matters and we could be told what
are the immediate requirements and
what are the deficiences Some n-
formation should be given; otherwise,
it is really meaningless to have any
discussion of this type.

I would also like to know whether
anything has been done or i being
done to improve the channels of pro-
motion. Channel of promotion is a
very important thing on which job
satisfaction and the morale of the
fighting forces depends. I think there
should be some new thinking by the
Defence Minister—just ag it has been
done in the case of the colour gervi-
ces. The old ideas about the so-call-
ed normal channels of promotion
should be changed and every effort
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should be made to see that promotion
gmeh are opened up more liberal-

There ig also another question. I
have heard complaints that there are
too many transfers and too frequent
tfansfers of personnel from one sta-
tion to another. It affects the Afr
Force and it particularly affects the
Ni.lV}% In the Army, it is circums-
.cnbed to some extent by the manner
in which they are attached to certain
regiments, Too frequent transfers of
personnel may be g somewhat waste-

ful exercise and it should be looked
into more closely.

1 would also like to know whether
it is a fact that there are a number
of cases of widows' pensions arising
out of the 1965 war and the 1971 war
which have not yet been settled to-
date. This is a serious matter if it is
true. If the people who became eli-
gible for these pensiong five years ago
and eleven years ago have not yet re-
ceived their pensions. it is g matter
which, I think, does not reflect very
well to the credit of the authorities.
This is a matter which should be
looked into immediately and on a very
urgent basis,

I will conclude by asking the De-
fence Minister whether he has—he
must have—acquainted himself with
the issues which were discussed last
year and whether anything has been
done in respect of two or three mat-
ters which I had raised last year.

One wag whether anything was
done or thought about, about the re-
lationship between officers and men,
officers and Other Ranks in our arm~
ed forces Affer all we have tnheri-
ted many ideag and practices from the
past I want to know whether any-
thing is being done in the direction
of breaking up the kind of complete
social isolation which exists or existed
between officers and Other Ranks and
bringing about some kind of g demo-
cratisation, whether anything has
been done or ig being done to edu-
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«ale the fighting men in terms of de-
mocratic and anti-imperialist ideas,
particularly after the last year's ex-
perience when open attempts at pedl-
tion and inciting people to  revolt
aguinst Government were being made.
Now we have a menace, from two or
threp sides at least, by forces which
are neoweclonial and Tmperialist in
nature. Our Army ig, to fight to de-
fend the country, and the best fighter
ig the man who fights not only for the
sake of hiy pey and pension but also
because he is imbued with certain
conscious ideals, We have seen the
experience of this in Vietnam, how a
small country was able to defeat the
mightiest military power in the world
that was because the men who were
fighting in Vietnam were imbued with
such feelings of patriotism and anti-
imperialism that they could withstand
all sorts of trials. I had raised this
point last year; I do not know whe-
ther any attention iy being pald to it.

Certain unfortunate cases of cor-
ruption creeping into the armed for-
ces were also mentioned last year be-
cause some of them have been reveal.
ed m the reports of the Committees
of this House. 1 would like to know
what, it any, has been the follow-up
action, for example, in the case of
Lt. Gen Sandhu who was mixed up
in that famous contract for supply of
sub-standard blankets to our jawans
at high altitudes. Last year when we
raised the matter, he had been de-
corated with PVSM or something like
that. 1 do not know what has hap-
pened subsequently, whether any fur-
ther inquirieg were held, whether any
action has been taken or not.

Conversely, there was a case men-
tioned last year of one Major Dha-
wan—the other way round—who had
the courage 10 {ry to expose some
cases of corruption induiged in by
higher officers; because he had dared
to do that, he wag cashiered and sack-
ed from the Army.
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these things with a broomstick and
see to it that all undesirable elements
and undesirable gctivities of this type
are swept out of the armed forces.

SHRI MALLIKARJUN (Medak):
The truth cannot be ignored. The
Indian defence budget ia the lowest
in the world. We are fortunate in
having acquired g very good position
in this fleld compared to the other
international community; we are hold-
ing the fourth place in Army, the
fifth place in Air Force and the Se-
venth or elghth placy in Navy. Based
on non-alignment policy, India has
alwayg been advocating, and has been
endeavouring to majntaiy interna-
tional peace and security, We have
no territorial designs or ambitions.
But if our territorial integrity 15 vio
lated by any of the countries, whe-.
ther a wneighbouring country or even
super Powers, we are resdy to give a
fitting reply as we did in 1971 in the
Indo-Pak war. Our beloved Prime
Minister has been playing a construc-
tive role m maintaining absolutely
good relationship with neighbour
countries and others. I do not agice
with the allegation made by nwv
friend, Shri Dasaratha Deb that we
are not pormalising our friendly 1e-
lations with neighbour countries We
are for it. After the Indo.Pak war,
the bilateral Simly Agreement is a
clear indication of the desirability
for our nation to maintain {ner'n
relationship, Ag you know, in 1833,
after the enunciation of Panch Shecl
by Pandit Jawaharlal Nehru, Mr
Chou En-lie on his way back fiom
the Bandung Conference agrced with
the principles of Panch Sheela, bul
later our experience revealed that
they violated it. We do believe in
mutual respect and we do belleve in
territorisl integrity and sovereignty
However, lasy year, we have had a8
experience of provoeation on the part
of the Chinese by killing some of o
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soldiprs. 15 it desirable on the part
of a neighboyr country to violate our
territorial integrity? Apart from that
our role has been appreciated mnot
only by our national community, but
the international community also.
After lifting of the embargo on arm
supply, Pakistan’s desire, violating
the Simla Agreement, for the accu-
mulation of the arms and ammunition
and spending huge amountg in build-
ing atomic power and other arma-
mentg i g clear indication of their
intention. On our part, we have de-
cided not only to maintamn our im-
ternal security and peace, we want to
play a positive role in the interna-
tional affairs also. As has been men-
tioned by the earlier speakers as also
Shri Indrajit Gugta that the navy
base of super powers at Diego Gar-
cia is not merely the rivalry between
the super powers, hui .1 1§ somedung
else, Anyway, I do not want to go
into detail in that.

So far as our Defence 35 concerned,
our armed forces ought to be given
more encouragomert, s2 tnat the right
kind of spirit deveops in them The
spirit of sacrifice 15 the only ingredi-
ent which will surmount any war.

In this connection, T congratulate
BDL, Hyderabad; .ast year they have
successfully produced SS 11 missile
we do not know, when an{ how the
external aggression a1l take place,
but whether it will take place or not,
that is immaterial to us. What is
material to us ig self-reliance. We are
really proud that ovr hon. Defence
Minister, Shri Baosi Lal, within the
shors duration of his ministership has
got acquaintedq with various in =nd
outs and hig <iatements of full con.
fidence and preparedness to meet any
external threat is & clear indication,
how we are working, Some fagts
about the defence may not be
brought to us; but it makes no differ-
ence, it is the inhevent gpirit which
counts. We have to play & great
role in the production side, As you all
know the missile techmology has revo.
lutiontzed the arc of warfsrs end we
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should give top priority for its produce
tion. In any pattlefleld the greatest
friend of the infanfry man is the tank.
I the infantry man is also provided
with certain lightweight missiles, he
can defend better and it will be of
great help. These second generation
missiles are not in production. I draw
the attention of the hon. Minister to
see that the second generation missiles
are produced.

There are certain other factors so
far as our self-reliance in equip-
ment is concerned. The ordnance
factories and other defence production
units have been playing a great role.
The electronic technology has resulted
in manufacture of computers and
improvement of the radar system so
that we may be ready for any even-
tuality. The nation and the people
with all patriotism under the able
guidance of our “eloved Prime Minis-
ter are always spirited and prepared
to face any threat to our security
with a spirit of courage and convic-
tion. And to this tne present Defence
Minister will give, as the people
believe in his dynamism and vir-
tues of courage, a perspective direc-
tion for the armed forces and for the

people.

In this connection, I would like to
draw the attention of the House to-
wards the youth force. Wilt the youth
force be mobilised as the youth are the
pillars of the nation in order defend
the country? We are proud to have
Mr. Sanjay Gandhi who has given
the nation the four point programme
for the youth and expressed his deep
desire for the effective implementation
of the 20-point programme. I have the
confidence that he will also give a new
inspiration to the youth in order to
defeng the nation and develor patrio-
tism and I hope certain mililary train-
ing and discipline will be piven to the
youth of the country. As We all know,
Mr. Sanjay Gandhi is the rising sun
and the future hope of this great nation
and I do feel and desire that he should
give some inapiration to the youth to
defeng the nation.
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{Shri Mallikarjun}

The ordnance factories have been
functioning effectively under the 20-
point programme under the workers’
participation. in the inanagement Just
now Mr. Indrajit Gupta was a little
perplexed about the workers’ partici-
pation, Productivity Committees have
been formed In all ordnance factories
angd there is a relationship now between
the workers and the management in
the augmentation of productict and the
production of a variety of arms to
defend the couniry. Needless for me
to say that we feel~-] redraw the atten-
tion of the hon. Defeuce Minister to
this—the need to speed up end accele-
rate the production of and build-up
particularly of our cefence weapons,
particularly. the secund generation
missiles, armg and amunition in order
to meet any eventuality as a result of
any external aggression. The Indian
Armed Forces—the Army, the Navy
and the Air Force—are absolutely
spirited and they wil] sacrifice their
lives and see that the motherland is
defended. I am fully confident that
whatever the number of armg and
ammunition that are being accumulat-
ed by Pakistan by purchasing from
various countries and whatever may
be the tactics of China—they got a
supply of Lance mn.issiles from USA,
we are not worried about it—our
armed forces are fuli of determination
and they will give » {itting reply to any
aggressor and I am also equally confi-
dent our new Defence Minister, a
dynamic administrator he is, will pre-
pare the country lo face any eventu-
ality,

SHRI N. E. HORO (Khunti): Mr.
Deputy.-Speaker, Sir, this Report which
has been circulated to ug speaks about
Nation’s Security in perspective, Tt is
stated here as follows:

‘India is situated in a region where
the benefits of dctente have not
reached despite our efforts for peace
and friendship. The threat to our
security bas not diminished and the
situation thus warrants a close and
continuous watch on our part. The
@ountry cannot afford any
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¢y &t this juncture and will have to
maintain constant vigil to proteet and
safeguaryg her seourity, with a grea-
ter unity of purpose and discl-
pline, (Page 4, para 10, Report of
Ministry of Defence for 1976-76).

It you look to another page, page 7,
this i3 what hag been stated therein:

‘We are more interested in peace
and national development effort, than
in acquisition of arms and ammuni.
tion angd hence our sustaimed efforts
to keep down drastically defence ex-
penditure as a uvercentage of GNP,
The latest publication of Military
Balance lists India as the 38th in the
list of 62 countries, in the diminish-
ing order of defence spending, where.
ag Pakistan, as 10th in the same list,
has a much higher level of expendi-
ture.’

Now, on the nne side, we say, our
Defence Forces should Le very strong.
On the other side, we come out with
an apologetic statement like this. This
portion which I just now quoted is
listless and lackadaisical. What I
would like to submit ig this. We
should spend more on our defence be-
cause we are now facing cerfain reah-
ties in the country. Now many hon
Members have stated about this point.
They have tried to tell us how western
countries like the UUSA and the USSR
and other countries have been building
up their strength in Indian ocean. The
developments in Diego Garcla and
othey places have been really frighten.
ing us but we have foiled to give ex-
pression to our interests, to our objec-
tives and policies. We are friendly t»
several African, Asian, developing
countries. They are friendly to us
They look to us for leadership. Now
it is high time when we should come
out with a statement of our purposes
That i5 to say, we should come out with
a rational policy in this post-Vietnam
world. Sir, after Vietam war, things
have changed in the entire world an
in this new situation, which has emcré
ed, we have fo go In for more spendini.
for strengthening our armed forces
tgnore the fact that (bt
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USA is selling military hardware to
Gulf countries. About 5 years ago they
were selling military goods worth 921
million dollars. Now, in 1975, this has
gone up to 9.3 billion dollars of mili-
tary hardware. They wesre selling
these to Gulf counftries. So also, USSR,
Eastern European countries, France,
Britain, West Germany etc, are selling
military hardware to these Gulf States.
These are now harq realities. There-
fore, we should go for spending more
in defence. It is no use saying that wwe
are spending less; we are interested
in peace and all that. Every country
is interested in peace.

One of the previous cpeakers stated
—and rightly stated—that in the
matter of defence of our country, the
entire nation <shoulg be involved.
Defence Ministry should continue to
take the entire nation into their con-
fidence.

In this connecticn, 1 would like to
point out one thing. That is regard-
ing the recruitment pelicy immedia-
tely after Independence. This is what
the Government had stated in a Gov-
ernment of India publication entitled:
‘Defence Organisation in India, 1967
on page 187-188:

“The theory of martial and non-
martial classes was completely ex-
ploded during the second world war,
Soon after the 15th August 1947, the
Government of India decided as a
matter of policy, that communal and
class composition should be elimi-
nateq from the Indian Army and that
all Indian nationals should have
equal opportunities in it.”

But, you know, like raany other
professed policies of the Central
Government, this only remains in
paper. This is what they said later on:
I quote from the same document:

“For administrative reasons aris-
ing out of this previous commitment
and location of troops it wag not

possible to implement the decision
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immediately in the case of the Infan-
try and Armoured Corps. The sys<
tem of class composition in the army
has not been introduced in the Navy
and Air Force, During the post-
British period, no reform in the
matter of recruitment was therefore
called for in the Navy and the Air
force—after August, 15, 1947,

Sir, this is a clear case of admission.
There are vested interests in the arm-
ed forces who are opposed to any
change. How do you expect the entire
nation to support the defence efforts?
These are statistics which our former
Defence Minister, Shri Jagjivan Ram
gave in this House on 7th April 1972.
According to the statement this is the
figure of recruitment during 1968-69 to
1970-71. In Assam, with a population
of 12.21 million the total recruitment
strength during these three years was
4881; in Bihar, with 46.49 millions, its
total recruitment strength was 8,664;
in Punjab, with a population of 11.14
million, the total recruitment strength
was 26,312 and in Haryana, with a
population of 7.60 million, the total
recruitment strength was 14,841 and in
U.P. with 73.75 million population, the
total recruitment strength was 27,133

I wanted to point out these figures to
show that 60 per cent of our armed
forces come from the states like west-
ern U.P., Haryana, Punjab, Himachal
Pradesh. But, what about the other
States? It is only 2 per cent in the
case of West Bengal. From North-
Eastern side, they are not now being
recruited. I want to tell you that the
entire country should be taken into
account in the mater of recruitment.
When this was the agreed policy of the
Government of India which was an-
nounced immediately after Independ-
ence then why this selective recruit-
ment policy on the ratial basis should
be continued. especially when this was
the British policy. I would leave it
at that,
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{Shri N, E. Horo)

1 shall mention one or two poinis if
you give me time. I mentioned last
year too. In my State of Bibar—in
Ranchi—the army is occupying a cer-
tain portion which belongs to a religi-
ous society for the last thirtyfive years,

MR. DEPUTY-SPEAKER: You can
write directly to the Minister.

SHRI N E. HORO: 1 have written
several letters for the last so many
years, They have not listened to that.
I want to repeat this Since the new
Minister has now come, I hope he will
take up the matter,

MR. DEPUTY-SPEAKER: You
please write to him in detail. That
will be better.

SHRI N, E. HORO: Then I will also
write to him about the compensation
having not been paid to the tribals
around Ranchi for their land having
been taken by the Army for canton-
ment and field firing.
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SHRI BIRENDER SINGH RAO
(Mahendragarh). Mr. Deputy-Speake .
1 am very happy to see my old friend
Chaudhary Bangi Lal at the head of
the Defence Ministry today. As an
ex-serviceman and a Haryanvi, 1 feel
some gratification in his selection
Defence Mimster, I am sure there
could not be a better person under the
present circumstances to hold this post
and I think the Prime Minister has
made a right selection in this matter.
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I have known him for a long time; he
is a tough man with a reputation of
being tough which must have even
travelled across the border by this
time. He has a rough exterior but I
know that he has a very soft heart
for servicemen and their families; he
has done a3 lot for them in Haryana,
he knows his business and he means
business, Whether I call it a good
quality or not, he has one great charac-
teristic which might serve him i good
stead as a Defence Minister: when he
faces an enemy there is no weapon in
his armoury which he would not like
to use; he wants to make sure of his
kill unmindful of the expenditure that
he incurs on it; I know 1t from my per-
sonal experience,

We have great hopes jin  him
India needs a very strong defence
force. He is known particularly for
eliminating red-tapism and I am sure
the Defence Force will benefit from
his dynamism and his experience as
an  admimstrator. Now, for this
amount of Rs. 2544.0 crores which is
demanded I have no hesitation in sup-
porting his Demand but this much-
talked about 1increase of Rs, 138.0
crores in the Defence Demand over the
last budget is very insignificant. This
amount of Rs. 136.0 crores is not suffi-
cient even {o buy a single good des-
troyer or a nuclear-submarine or even
for that matter a sophisticated long-
range bomber fighter. I do not know
how he 1s going to meet the threuls
which this country 1s facing from
all roynd. We know the arms pile.up
which is taking place in Pakistan
and in the Gulf States, There are
threats even from the side of the
Indian OQcean. India has a very
long sea-coast to defend, that is.
6.000 kilometres. We have a small
Navy comparatively, Hardly 30,000
men are there in the Indian Navy.
and that is a very small force.
They have got a very insignificant air-
wing of the Navy. They require a lot
of money for establigshing a shore-force
for striking, on the Navy side, and
for that we need large amounts of
money. At present only 8 per cent of
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the strength of the Indian Navy is in
the Air.wing. Unless the Navy has a
strong Air-wing upto 30 per cent Like
other developed countries, we cannot
hope to defend our country effectively.

Another thing I would like to point
out 15 the research work jn Defence,
They have provided Rs, 4.5 crores only
as loan to Mazagaon Dock which is
producing sophisticated warshops, des-
troyers and frigates. Similarly, a very
small sum of Rs, 40.0 lakhs only has
heen provided for Bharat Dynamites
which 1s manufacturing missiles and
carrying out researcn in guided mis-
siles. 1 do not know what they are
gomng 10 do with this small sum
of Rs. '40.0 lakhs for that important’
work in thewr hands. A sum of
Rs, 7.75 crores only 1s provided
for Hindustan Aeronautics which is
engaged m the production of air-
crafts, their overhaul and also manu-
facturing of air to air mssiles
For these works, you need a lot of
money and I think this House will
have no hesitation if the Defence Mini-
ster had come to this House demand-
ing even 50 per cent of the total budget
for Defence. Only then, this country
can hope fo be secure and unless the
country is secure, your 20-point pro-
gramme will come to nothing. It is a
very laudable programme and I and
my party support the 20-pomt pro-
gramme for economic and  political
development. but 1 feel unless you
have a strong army, strong air-force
and strong Navy—unless you have en-
sured secunity of the country—you
vannot hope to be successful in your
programme. For defence of the coun-
try, for maintaining high morale of our
Defence forces, what is needed most is
the welfare of the soldier’s family.

Yu are looking after other backward
sections like Hanyans, landless labour,
factory workers, students, omen
ete., but T would not be happy unless
you have another point added to your
20-point programme, i.e. reseitlement
of ex-servicemen and looking after
the welfare of the families of the seinik
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The soldier can only fight if he has no
worty about hls family living in the
remotest village, That is absolutely
essential if you want to keep up the
morale of your defence force. Jobs
should be reserved for demabilised ser.
vice even in all the States.

We sre spending only 4 per cent of
our GNP on defence. Neighbouring
Pakistan, which has not got so much
of resources, is spending upto 10 per
cent. Other countries which feel
secure from defence point of view are
spending much more. So, there is
neeqd to raise the defence expenditure.
I do not agree with friends who say
that the standing army must be re-
duced. I do not know what is their
purpose, I woulg not like to impute
motives, but if they want to arm the
entire population of the country for
internal strife or if they even go to
the extent of suggesting that there
must be political indoctrination in the
army, I do not at all agree. We have
seen what has happened in many
other countries and what is happening
in Lebanon today. The army is divid-
ed between two factors not only on
religion but also on political lines. We
do not want that to happen to the
Indian army. The Indian army must
be kept free of all politics. There
should b absolutely no mterferepce
from political parties and no political
ideologies should be preached  This
country consists of various relgious
groups and all shades of opinion in
politics. Unless the country has &
united army. it cannot hope to remain

secure.

16.08 hrs,

[MR, SPEAKER in the Chair)

1 do not gay that bravery and pat-
riotism arle the monopoly of any parti-
section of the people. But some-
1 do not agree wita thosewﬂ!;:
recruitment in the army on
of male recruitable population

4
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in each Btate. Al religious groups
ind Gtates have produced beroes,
In the pust conflicts we have hadt
heross, from amongst the  Muslime,
Christians, the Parsis the Sikhs
and others. We cannot forget Brig.
Usmanwholaiddm his life in
in 1947. We cannot fo
Sepoy Abdul Hamid, the Keeler ;‘,:.'
thers, Lazarus and so on. There is no
end to the names of brave soldiers
that this country hay produced. But
a real soldier is not made overnight,
You cannot catch holg of factory
workers or farmers, give them a little
training and expect them to stand
against the enemy fire. If their pir-
ves fail, you would unjustly court-
martial them and shoot them. That is
not fair. Thig is in the scheme of
nature that certain characteristics
are developed over a long periog of
time even amongst animals. You may
have very good milch cows in Saiwal
or Montgomery or Jersey or Friezien
or Holstein, but can the bullocks pro-
duced by these cows be as good as the
Hissar bull or the Haryana bullocks
ag draught animals? The golden re-
triever may be very nice to look at;
but can he have the tenacity and the
fighting traits, as the bullterrier or the
bull-dog has got? Similarly, human
beings have also got some characteris-
tics which they have acquireq over
generations, through their military
background; by tradition of fighting
for the defence of the countiry, Where.
as it is everybody’s right to fight for
the country and to show his bravery,
we should only have those people who
are the fittest, in the interests of the
country. If you want to recruit peo-
ple on the basis of population State-
wise into the Defence services would
you also go to the extent of recruiting
people to the IAS ang IPS on the basis
of population, from those States?
Then you would say that the adminis-
tration would suffer. If the adminis-
tration suffers it is very bad; but
if Defence of the country suffars, the
subjugated, 1?10::
policy of mainisining the present
composition in fixed clagg Tequize-
ments as dacleved by the Gevernment
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in this House~-which you want to re-
tain—is very much spprociable. But
for the otheér regimentis where
gvmﬁ people o be recruiteq from

i

frieng speaking just now, before me,
Mr, Horo. I wag

sajd that there is, in the Army, very
little per centage of peuple from
Assam. I would like to give some
figureg for his information. As re-
gards desertions from the Army, So
far as Punjab, Haryana, Rajasthan
and Himachal Pradesh are concerned
to the representation from which
States he wag objecting- the per
centage of desertion is oniy 0.1 per
cent to 0.2 per cent. And in the case
of Gujarat and Assam my friend Mr.
Mavalankar would excuse me—it is
as high as 5.2 per cent. Ang this is
the difference between martial and
non-martial people, In the case of
Orissa, Bihar and Tamil Nadu, the

rate of deserfion from the Army,
after recruitment, is 3 per cent. If
one man deserts from the unit in the
face of enemy. the whole force is
demoralized. What would happen if
5 out of 100 start running away, leav-
ing the guns behind? That js why I
say that we should not have such sud-
den changes in the policies as might
be detrimental to the strength and
morale of our fighting forces (In-
terruptions) Another in justice per-
patrated by the British during their
regime is that they named the regi-
ments after certain sections. But
there are certain classes which are
as good as the others in fighting, But
thay were left out for political rea-
sons; for instance the Ahirs and
Goojars I hope Mr. Vikal is here.
He must be able to say how his tribe
feels when their sons fight with the
name of some other class on their
shoulders. When others are fighting
under their own names, why should
these people also not he permitted to
fight similarly, as long as ceriain re-
giments are nameq after certain
classes? (Interruptions) I do not
know how many Adivasis have deser-
ted. They can shoot birds with bows
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and arrows and with proper training
in due course of time may become
Eood soldiers. I have served during
the war for five years and I did not
see You anywhere. ... (Interruptiovs),

_MR. SPEAKER: Order,
Kindly address the Chaur.,

SHRI BIRENDER SINGH RAO: As
an ex-serviceman, I am very thank-
h’zl- to the Defence Minister for re~
vising the rates of pension available
now to retiring personnel, Bu: I can-
not understand the logic behind the
decision. In the case of sepoys the
increase in the minimum pension is to
the tune of 80 per cent ang in the
case of Subedar—Major it is 85 per
cent. The highest non-commissioned
rank and the Ilowesl rank has heen
bracketed, whereas for other ranks in
between, the Naik, the Havildar and
Naik-Subedar the increase is upto 127
per cent Similarly, n the case of
commissioneq officers the Subaltern
has been bracketeg with the General.
The pension of the Subaltern has
been increased by 2863 per cent In
the case of the Chief of Slaff. the
post of a full General, the increace is
19 per cent, whereas in the case of
Captain, Major and Brigadier the in-
crease is from 43 to 52 per cent I
think this is very unfair. The person
who receives the lowest salary should
receive the highest percentage of in-
creasa in pension.

order,

Before this increase wag announced
a sepoy was getting a pension of Re.
40 per month. Without trying to hurt
anybody feelings, I woulg like to say
that in the case of poltical pensioners
you are granting a peusion of R« 300.

AN HON MEMBER- Rs. 200

SHRI BIRENDER SINGH RAO: Rs,
200 to Rs. 500 In the case of INA
personnel, they are getting two pen-
sions, one political and one from the
army. There is no reason why a

w who is now scrving hig free
country should not get that much
which an ex-INA person is now pet-
ting, which even a retired ghaprasi
is now getting. I think this increase
is not sufficient.
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{Shri Birender Singh Rao]

I sppreciate your decision ghout
increasing the period of coleur service
and reserve aervice. As Shri Indrajit
Gupta said, this is very admirable.
But I would request the Defence
hf!inister to sel up a special organisa-
tion for looking after the grievances
of soldiers and famulies of ex-soldiers
to give them the feeling that they are
the people defending the country and
that their services are being amppre-
ciated by the nation. At present
there is no distinction between sol-
diers and civilians, When a soldier
goes home, if someborly makes a
complaint against him, immediately
the police registers a case agamst
him, even though in most cases they
are false charges on account of fac-
tions m the villages.

Now there are some civilians work-
ing in the defence orgunisation. Trade
unionism is creeping into even the
defence organisation, There is no rea-
son why every civilian working in the
defence installations and defence of-
ces shoulg not be in umiform They
must be put under the Army Act
That 1s the only way to ensure secu-
rity angd discipline in the defence ser-
vices Thig gshould e introduced in
the Navy and Air Force also where
a large number of «wvilitans are ser-
ving

SHRI S M. BANERJEE (Kanpur):
Why not have uniforms here?

SHRI BIRENDER SINGH RAO: 1
will be very happy, but probably you
would object to it

I only suggest that the Army shouid
get a higher percentage of the Budget
as the circumstances of todoy demand.
We are facing threats from all over
from submarines with guided missiles
in the Indian Ocean to modern and
intermadiate range ballistic missiles
installed in Tibet Our neighbouring
countries are arming themselveg with
the most sophisticateq weapons, I
hope the Defence Minister woulg pre-
vail on g Cabinet collengues for 2
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higher percentage to be set aside for
the defence of the eountry,

st wgw wer  (doindie) -

g fadew & fo Ay o) sarer woma
T WY | (6 ARy ATl oedfaw
T 3T Wi AN da1 q¢ W @
v & v vy ¥ Ahw fae
arferar ¥ Aer & ey & ¥ fe o
& s gy g o gAT AN X
AET wveT T & famyar | A Q@
FATE § gEA WHIT WY e wHiw |
Aty forra ag & T searr fedare
awdyy o fafeeg fiv & g
T A ¥ W oy frar
7 BT froagas & e
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wir gt § o & sl @R
£ 1 el € e wT oF
far agt zgar wfed | d shuT &
aft g1 I W gTET w7 A ¥
A ad o A wmr @ qR
wint s gy ot dzww fase
fi7 7z @At & wr awE

W rgmam § myg s oww
w1 ure e wgnn fr gard A
7 oz e wfcae faol op 8 &
g g 5 fda awiz ¥ Wt qmo
qaTRTe $foaeEY | gl smavgwar
T I N ¢ fe oA wew dfad ax
W oW F oA W @R A gt
wgw § & a8 whweiz 21w &
% srzar § & 97 B awwr ww Wi
I FOR 9T AR AEH W@ o
wifs far e fan & 30 #m gt
sraedt §1 Aaq @ far nwS
gdwdw & garh A AW A
wT aedt 1

fwgar g fe gt ww sw
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wy fad o o prro ©F
TN & § v feafedr Fagr
w0 Aard v g 4 WA ¥
wEE amd §, wgT W A o 4o
win oS fed & el wC
TRTE | W77 AALT FY 27 GG TE AT
% fe¥m 9T g o7 @r ¥ wigwng
TR ETFRAT & —

“Iran had ‘no chiice but to arm
itself to the extent necessary for the
preservation of ifs national interest.
He stressed that the arms build-up
was necessitated by Iron’s geo-
graphical location, its national
sovereignty, 1ts iefusa]l to take
order; from anywhere else, and its
insistence on going its own way.”

Wag A § o5 aga TN
Aard TR R s I A wt
@ am ¥ wfer @i & s
¥ AT DETFT Y F—

“According to coluriwmst Jack
Anderson, Iran hag bLten mmporting
modern arms at a rate faster than
the Iraman armed icrces can assi-
midate “As a result, he says,
“mountains of manitons are pidng
up on Traman docks and  flelds
Planes and heliropter: and other
sophusticateg we'pon; ace left in
crateg for weekg waitinge to be
assambled Irarian crews simrply
cannot be trained fast enouzh to
operate all the aircrafi that the
Shahanshah has thrust on them.
They were just learning to fly in
F-4s when Shahanshan began buy-
ing F-5s Before the F—5 erews are
broken in, the still more advanced
F.15s will begin arriving.”

o % quifes Wity W Rt
? fie wfine 3 wfire AEfekie I
€ @ wrd ) e ag o o § e
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YT AT FOT | I gy o R@T 1
R gt & fr S ag o wgr a1 fw
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arr &7 § 1 & wrr wour § fw A
gt oY agt § At ¥ swrvwe w6
W eon w35 fif 3wy agt & frwren
a§t i

# w18 o A v g SN
oY qw wfEx woreat o @< wroeT sany
Wfear wIget § | Iuet ey sl
wlftw grre st 1 g e &
aoft o awer aft wfew 1 Feol
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e e wew B & s e o £
fir agt WY oy v gw O Wi
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e g1 wrY & A w1 9g 9
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w 79g A WA EEw aw o8
ST R 4T ATRr AL Wy @ ke
§ & wry T wwer #7 s g w% )
faat ot & wrze) forar o) 72 swar
& 1 a7 ww gfardt aweT § i ww
g g fwar arar anfgm

5% weEY % §ig & T Aol 4y
WG FET E |

SHR] SYED AHMED ACA (Bara-
mulla): Mr. Speaker. Sir, my friend
Shri Hari Singh a few minutes back
referred to Bhutto wanting to get
Kashmir. 1 must make it clear that
it is not possible for him ever to get
Kashmir. It is not a question of de-
fence, but it jg the juestion that the
people of Kashmir do not want to go
to Pakistan, Long long ago, in 1838,
Kashmiris had accepted the leader-
ship of Mahatma Gandhi and Pandit
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Jawaharlal Nehru. It was in 192
that they asked Jinnah io go back.
1t is the people who matter ang those
people do not want Bhu:to to be there.

Nevertheless, the Prime Minister
only a few days agu ay Jammu said
that there was hostile attitude on ell
the four sides. Lot me again begin
with Pakistan as my friend Shri Hari
Singh has done. Pakistan has been
carrymng on a very unfriendly propa-
ganda. Added to it, now the USA also
has lifled its arms embargo. Then Pak.
istan has obtained from France, a nue
clear processing plant. In the nuclear
clear processing plant In the nuclesar
processing plant, i.s plutonium separa-
tion plant can be used far making an
atom bomb. Thecefore, Pakistan is
becoming dangerous. It is proceeding
at a mad pace. We see also that China
is helping Pakistan in a big way. All
these things are there. We also note
that Pakistan has allowed China the
use of Karachi port. All these things
being there, we should certainly be
alert on it. Sometim. ago, we had on
our border—I am talking of Kashmir
border ~some small incidents, border
incidents. All thes> we see on the side
of Pakistan.

On the other side is China, What is
China doing? ¢ »ina is again not cnly
supporting the hostiles in our norfh.
eastern regions, it is persisting in an
unfriendly propaganda. It refuses to
respond to any gesture of friendship.
1t is also intensively patrolling on the
Indo-Nepal border. You know on
20th October last year, four members
of our six-man Assam Rifles patrol
party were killed.

On the third side we have Bangla
Desh. After Mujib’s murder Bangla
Dosh is not the old Bangla Desh.
During Muijib's time there was what
was known as Dacca Declaration
which called for peace in Asia but
ihe new regime is reversing the good-
will that Mujib built up. We cannot
gay that the new regime has brought
in security or it hag a stable govern=
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ment. We also see that after Mujib
fucilities in Chittagong have been
offered to China as well ag the USA.
Bangla Desh not showing g friendly
attitude to us ig another side that has
got 1o be takes mate of

I now come lo the United States,
the great policeman of the globe. It
hes come In a big way into the
Indian Ocean, This is a development
we see after its defeat in Vietnam.
Right from Simonstown in South
Africa to the North-west Cape in
Australia it bas got & link or network
of bases, bases gt Gan in Maldives,
Nagev in Ethiopia, a bas2 in Cock-
burnsand, in Asmgra, Masera, Mahe
in Seychelles ang Vacos in Mauritius
and then Diego Garcia, Then it has
alsg introduced into the Indian Ocean
the Poseidon submarines 23500 miles
range missiles as against the polaris
1200 miles range missiles. It has
become more dangerous in the Indian
Ocean than it was before,

I am reminded of a few other inci-
dents. Some years ago, Daniel Moy~
nihan, the former US Ambassador to
India, talking to the Press Club, said:

“Notwithstanding India's views,
the USA will stay in and use the
Indian Ocean hecause USA consi-
ders the views of the friends in the
region ”

He said ‘because the US\ considers
the views of the friends in the
region™ Now who are the friends
in the region” I am remindeg of
Mr. Bhutto said on the 27Tth April
1974 in an interview to a DBC corres-
pondent which was carried by the
Indian Express

“Pak would not object to the US
base at Diego Garcia though en
ocean of peace would have been
ideal.”

Then agein, he says: *“The small
powers could not dictate to big
powers” Thig is what he said. This

* vt Q'
APRIL 5, 1976
L

Bo viewy of its own, bug it iy a sstel-
ltg ot the United States. We are
not worried very muchk of & big
power. But we should be concerned
with such small countries who have
no views or opinion of their own, but

ing in the Indian Ocean in a hig way.
The Indian Ocean provides a huge
launching pad for missiles—carrying
submarines. With this show of
strength, USA ig attempting to influ-
ence the internal and foreign policies
of all littoral countries. Sir, Capi-
talism survives on exploitation, Ihe
Indian Ocean provides enormous
natural resources. It provides 60 per
cent of proven uranium, 40 per cent
of gold, almosy all tin, ruber, jute,
chrome, diamonds and so on. There-
fore they are coming in a big way
and they want to have a complete
sway in the Indian Ocean,

Therefore, our strategy should be,
to Jaunch a campaign for Asian
Unity, Asian Security. We must also
campuign for Indian Ocean as a zone
of peace 'This was advocated hy
Mrs. Indira Gandhi, pur leader and
an outstanding world leader. She said
in a very emphatic und forceful way-
“We must have Indian Ocean as a
zone of peace” Wy are a powerful
non-aligned country and we have,
under the dynamic Teadershiv of
Mrs Indira Gandhi, created a place
for ourselveg in the non-aligned
world We can influence them,
especlally, the Asian countries, We
must try to bring about this Asian
unity anq security. Our sreat leader.
Mrs Indira Gandhi, in the course of
same remark, said: “The theory of
power vacuum ls sn insane theory”

Sir, we must go the whol? hog
along with the Soviet Unjon to see
that the continent of Afro-Asim
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countries become; a zone of peace, to
enable them to develop as thay
should, end the United Stutes should
Aake o Jesson. Thank you,

12.08 hrs,
[M=. Drrutv.SeEAKER in the Cheir]

SHR1I PAOKAI HAOKIP (Outer
Manipur): Mr. Deputy-Speaker, Sir,
at the outset I associate nysel! with
the feelings of gther hon. Members
who have spoken, in welcoming the
new Defence Minister, Shri Bansi
Lal.

Mr, Deputy Speaker, Sir, ! must
tell you that thiz is oae of the
occasions agein when we should
congratulate the armed forces—three
wings of the country—for their per-
formance,

This House has had occasions in the
past to express its gratitude to these
three services of the Indian Defence
Forces both in times of war as well as
in times of peace. At this moment
1 would not choose to speak about
the past things.

1 am awnre of the performance of
these Wings which ig still fresh in the
minds of the people of this country.

1 hope with the induction of the
new Minister, their performance in
the three wings will gathey momen-
tum through his dynamism. Before I
gn over to certain important points,
1 would Jik, to emphasise the spend-
ing on these forces. In the beginn-
ing of the debate, opening the dis-
cussion, some remarkg were made by
the hon Members on the other side
that the budget allocation is huge
ang ig not in proportion to the urgent
needs of the defence in the country.

When we try to view the neigh-
bouring countries, we are trying to
view in in a manner which is not un-
justifiable at all I should say the
increase in defence budget so far as
our country is concerned i not very
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big. I should say it is rather low;
1t is very insignificant. In view of
all this I ghould gay that this in-
crease in the defence budget ig not
otit of proportion.

Coming to my next point, I think
that the House hag been discussing
right from the very beginning only
the defence vy security of the nation.
Security of the nation can be achiev-
ed only through the measures and
through the sensy of performing
together anq through the sense of
defending our country ag one-man.
That is to say, everybody should be
trained not only the regular forces.
The country only with the regular
forces will not be in a position to
face the danger as effectively ag they
should without the industrial sugpport,
massive support effective support of
the masses of the country

In order ty achieve thig what we
are required to do or what we are
wanted to do is this. Iy would %e
difficult to face anything only by
maintaining a regular forces, of
course, ] am not pessimistic about 1t
because a number of wars hag been
fought victoriously right since 1748.
During the Bntish period, when @
strong foundation was laid. I do not
want to narrate the bravery and gal~
lantry of our forces since that period.
It 18 known to the whole world. In
order to achieve our target, Mr.
Deputy Speaker, Sir. there are a
number of schemes, trainings, like
NCC, Sainik schools, etc in the coun-
try. This is one of the means to
bring about the required man-power
to the aid of the existing strength
of our armed forces But even today
many of the Stateg have been left out
and there are no sainik schools and
incentives of trainings There are
still no sainik schools being estab-
lished in some of the States. That is
why I say the position s far from
satisfactory. If thig sort of schools
NCC are encouraged by the Ministry
—T hope it will be done by the new
Minister—more of our youths wilj he
able to get training through these
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schools. The object of these schools living there, are experiencing great.

is very clear and, as such, I do not
want to go into it. Thig iz ong of
the means to add to the strength of
our Army, At present these schools
are only in Haryana, Orissa and
Punjab and some others The num-
ber of such wmdeq schools shoulg be
increased.

Now, 1 want to say a worgd about
the welfare of our army personnel
By army personnel I mean the mem-
bers of Army, Navy and Air Force
We often near—I do not say com~
plaints—that some of thewr require.
ments are not being met Wg have
more than 4 lakh members of the
armeg forceg in the mountains What
ig their condition today in relation to
their famihies® There 15 lot stil 10 he
done In order to ameliorate their con~
dition so0 that they mav have the
required will-power to fight Will-
power is the most important thing
You may be having super aircrafts,
tanks und other ammunition to fight
but if the will-power 15 mussing then
all thess things wil] be of po use
The welfare of the armed forces,
Navy Airmen is very important and,
1 hope it will by attended to very
promptly wherever and whenever
necessary

Another point Now we are hav-
ing in the defence organisation @
number of branches recruiting people
from the backward commumties.
There is a certain percentage of
reservation for these c(ommunities
Whether this 15 fulfilled or not also
requires 40 be lookeq inte

Lastly, so fa1 as the security of the
nation 1s concerned, one of the most
important things, according to me,
and I believe, according to the House
algo, is the identification of areas of
priority Now I come from an inter-
national porder area I have experi-
ence of the army people, how they
suffey ip this matter of movement,
There § poor communicaion Due

difficulty, So in order to defend the
country and the border areas ade~
quately, I woulq emphasise this that
the Ministry shoulg identify these
sreas and invest more money for the
construction of ronds This wil] en~
sure that the defency of the country
will be wadequately stremgthened
against the external threats,

SHRI § M BANERJEE (Kanpur)
At the very outset 1 congratulaie or
pay my compliments to the armed
forces on the wonderful job done
during calamities 1n Patna recently
and in other places It has really
birought them nearer to the civilian
population Today in Patna and other
places, every man has nothing but ap-
preciation for the ermed forcet 1 hope
that this will be continued in future
also and the army shall never ba used
to quell popular people’s movement
By ‘popular people s movement, 1 do
not mean the movement launched by
right reactionary forces But take for
instance, a strike which is going on
There the army should be kept aloof
This was <aid bv Shri Dasratha Deb
alvo and I hope the hon Minister will
take not of 1t

A loi was said ahout sophisticaten
arms supplied to Pakistan, My hon
friend Shri Briy Ra) Singh, mentioned
that Pakistan has et up so manv
ordance facfories near the Border Let
us not over estimate Pakistan’s capa-
ulities 1 am not in favour of under-
est mating them  either, but ean she
possibly win a war only with the he'p
of imported machinery and imported
weapons” How did we win the wars
of 1965 and 1971® The biggest veason
why we won and why Pakistan was
defeated hollow was because they were
relying on imported aircraft and tanks
whereas we have a sound base, a solid
foundation of self-suficlency in de-
tence production Tanks o the work-
kers of the ordnance factories and their
capable officers commanded by the
DGOF, we could produce beiter tanks
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than the Patton tanks supplied (o
Pakistart by the American imperialisis
and our gnats could favourably match
the sabre jets supplied to them again

the Americans. So we should
emphasigse more the aspect of atlaining
seif-sufficiency in the matter not only
of conventional weapons but alsg the
sophisticated weapons,

It is heartening to  note that in the
ordnance factories the value of produc.
tion in  1974-75 was approximately
Rs. 181,64 ciores as against the target
fixed for the year of Rs. 180 crores.
Our ordnance factories have produced
more than the target and the workers
should bc comphmented for that. On
behalf of the Al India Defence Em-
ployees’ Federation and those workers,
1 assure the hon. Minister, Shri Gadgil,
and the hon. Minigter in Charge, Shri
Bans: Lal of our wholehearted co-ope-
ration in the matter of stepping up
production. My hon, {friend, Shri
Bishwanath Roy, said that the unions
shoul! work on different lines, and my
hon. friend, Shri Birender Singh Rao,
the great leader of Haryana, Vishal
Haryana rather, said that every civilian
employee should be in uniform.
During the 1962, 1965 and 1971 wars,
without any umform, the workers
showed that they could work like one
man and produce much more than
what wes needed. That was one
of the causes for our victory. One de-
bacie that was made in 1962 should not
be atiributed to our jawans or the
ermy. A war psychosis should not be
created 1n this country. In Pakistan
day in and day out Mr, Bhutto and his
friends are talking of war and aggres-
sion and air violation by us &and so
on. 1 know because 1 hear Pakistan
radio. Now they do so only because
they are unable to solve their economic
problems. It happens that even otber
countries which are unable to solve
their economic problems create thus
kind of war psychosis in order to
divert the attention of iheir people
from the leaders’ mistakes and failures.
This is what Pakistan ia also doing. I
do not say that we should underesti-
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mate Pakistan. From America with
their right arm they give us wheat
under PL 480 and with their left they

give Pakistan sabre jets and patton:
tanks.

MR. DEFUTY-SPEAKER: Why not
come to the main point that you have?

SHRI 5. M. BANERJEE; How do

you know that this is not the main.
point?

MR. DEPUTY.SPEAKER: 1 am sure
that 1s not the main point,

SHRI S. M, BANERJEE: It is the mis.
fortune that both of us are in Parlia-
ment for many years; somebody should
change. There are sume problems con-
cerning the civilian defence emplcyees.

MR. DEPUTY-SPEAKER: That is
what I had 1n mind.

SHRI S. M. BANERJEE At the out~
set I must assure Shn Gadg!l who 1Is
dealing with orinance factor.es that
we snall defimitely  co-perate. But
there 1s need for co.ordinatiun among
various defence projects such as
ordnance factories, research and de-.
velopment establishment and DGI

there should be perfect co-ordination
among such agencies,

The workers in the ordnance facto-
ries are their backbone and they are
opposed to the restriction of 50 per cent

profit. 1 do not know why they should
always suctumb to the financial
authorities. Suppose I am a good

artisan and I produce
per cent, what does the government
lose?” On the other hand the govern-
ment is going to gamn much more.
This should be remedied. Otherwise
production will go down and shortages
will appear. This step will take away
the incentive from the workers in the
ordnance factories. Coming to the
next point, certain cases have not been
finalised. Unfortunately you Thave:
been hearing us on the pay commise
sion report; 28 months have passed
Some of the cases of the supervisors
and allied categories, even depuly.

more than 50
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getieral manager mﬂ mnnmr hve not
been fnalised. Wherever Mr. ‘Gadgfl,
Mr. B&mimorur Patnaik or some
Ot us go, immediately " ¥bre’ people
come out and say: what has happened
1o us? Could ﬂm not be finglised
during 27 months® I do hope that it
‘would be finalised quitkly.

My other point is about defence pro-
duetion board. A time has come when
the workers have to be taken into con-
fidence in the matter of production also
and 1 hope hon. Minister Bansi Lal and
Gadgil would apply their mind and see
how the workers' representatives
could be taken on the defence produc-
tion bhoard. We shall not nominate
workers who do not know abhout fin-
ancial management unil other things;
we shall nominate persons who know
these thiiigs well and who will pos-
sibly help in defence production.

Coming to the question of stagnation
of L.D.Cs and unskilled workers under
the AOC, I should say that it is horri-
ble,. T am happy that the Defence
ministry had taken note of it and I am
thankful that the Delence Secretary
who is chairman of the J, C. M, took
note and appreciated the difficulties of
the workers. A  worker who is
appointed as unskilled labourer in
an ordnance depot dies an unskilled
labourer after 25 years of service, BSo,
there should be avenues of promolion
for such workers,

About the non.functioning of clossi-
fication tribunal, I may submit this.
This was recommended twice by the
Pay Commission and with the greatest
difficulty the defence  Ministry ang
both the federations unitedly agreed
to have a classification tiribunal.
Sir, 1 am told that the Chairman has
joined and this has started functioning.
But unfortunately, no meeting has
been held so far. 1 would urge upon
‘the Hon'ble Minister to kindly see that
' Cahliﬁcution Tribunal nurts function-
m; immedhkly

o \‘*n( e
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Then, mnth-mue'mm o

The Hon'ble .. Mini hes.
mudmaﬁutm:pwmb_o dearth
ot wotk dn that - organisation; ' There '

are . gbout. 4000 workers there and 1
am told that we wre producing certain .
aircrafts wnd morve aircrafts will be
produced in this pulslic sector organisa-
tion. I would request the Hon'ble
Minister to kindly see that there is no
dearth of work in this factory.

1 have two other points to make, One -
is discrimination between industrial ang
non-industrial. I would request the
Hon'ble Minister, Shri Banst Lal to
kindly consider that there ghould be no
discrimination between the officers and
the workers. They are even socially
discriminated.

The second point is the acheme of
militarisation. This should be recon-
sidered. Militarisution should not be
done in M.ES. at the cost of the exist.
ing civilian employees who work {o the
hest of their ability and to the satisfac.
tion of the Defence Ministry. 1 would
also request the Hon'ble Minister to
consider that the canteen employees
in the Defence Establishments should
be regarded as full.fleged Government
servants nnd they should be given all
henefits.

Sir, in  Ambernath, three or four
workers have been arregied under
MISA and others under D.IR. I am
happy that the Hon'ble Minister is
seized of the problem and I would re-
reques! him that the suspension
should be revoked. We assure you.
Sir, that the All India Defence Emplo-
yees Federation will co-operate in
stepping up production and if we fight.

we will fight only for selt-defence and
especially at the time of Emergency
the Defence Employees will rise like
one united force and defend their

motherland.

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE MINL
STRY OF DEFENCE) (SR] VITHAL
GADGIL): 1 rise to give a brief
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account of the activilies of the
Pefence Production and to meet
some of the points which have
been made by the Hon'ble Members.
My senior colleague, Mr, Bansi Lal, in
his reply, will naturally deal with the
general question of policies m regard
%o the Defence Production. But I
shall try to give a brief account of the
activilies of the Department and meet
some of the points which have
been made he.e [ am very thankful
for the general apareciation shown by
Memberg for the performancs of
the Defence Production. Sir, I wouin
request the House to consider that be-
fore judging the performance of the
Defence Production there are certain
basic and fundamental considerations
which should be taken into account.
In the first place, the House knows
that the technology 1s moving so fast,
so rapidly that Defence Production n
any country is seriously met with the
problem of obsolescence You try to
design something. produce a proto-type
and by the time 1t goes into production,
1t may be that whole or g part of it
may become obsolete. Secondly, as
everyone knows, there are financial
constraints. We have to plan our De-
fence Production in the context of gene-
ral economy of the country The third
consideration which I  would like to
submit for the consideration of the
House, is that you cannot consider
Defence Production in 1solation. De-
fence Production will naturally de-
pend upon the general industnal cli-
mate and “culture and the infra-struc-
iture that we have got.

Last but not the least, there 13 a
peculiar problem m defence production,
namely, the demand 15 highly elastic
Sometimes there are wide fluctunations
Suddenly demand increases Lecause
infernationa} political sstuation changes
So, 1t 13 not always possible to  plan
defence production in very great detail
m advance becauss of the circums-
tanceg and changes in the international
politica situation. I can do no better
than remind the House of thz great
:speech that Shri Jawaharlal Nehru
-made in this House. Referring to the
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fourfold defence equation, he said:
Defence depends firstly on defence
forces, secondly on indusirial and
technological growth, thirdly on the
economy of the country and fourthly
on the spint of the people. I retuest
the House To judge defence production
not in a isolated way but in the con-
text of these four factors. If defence
production 1s considered in the light of
the above factors, I would claim, not
that the performance is so excellent,
but that we have aclueved a reasonable
compelence and promptness consistent
with the contemporary situation. When
I go into details of various productions,
you will immediately see that the cleim
I am making is substantiated Before
that, I would like to give the House a
very good news Yoy know under de-
tence production, we have a number of
ordnance factories and nine public un-
dertakings like HAL, BEL, etc. Al
of them were running at a profit for a
numher of years cxcept two—Garden
Reach and Praga Tools 1 am happy
to inforin the House that {his vear both
of them have cut even and may be
they will make a margmal profit "h:s
s something which has happened this
Sear and I thought I should mentfion it
fo the House at the outset.

Before trymng to reply to the Lcints
raised, 1 would  acquaint the House
with the performance in various sedtors
of defence production It has heen
mentioned i1n the report and 1t 1s a fact
that in the nrdnance factories, we have
arhevedd self sufficiency in small arms.
In the case of medwum artillery
weapons and ammunitions which are
replacing traditiona] items, an attempt
is being made to achieve self-sufficiency.
Indeed, 1f I may sav  so, the whole
thrust of defence production has Leen
to achieve seclf-suffictency and crelf-
reliance and it 1s with {hat object that
we are trying to modermse armns conti-
nuously, re-examine and re.design
varioug weapons and grmours and tiing
in research and development to assist
production of defence equipment. As
I said, in small arms we have achieved
self-suffictency  In the case of cther
arms, we are progressing considerably
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towards self-sufficiency. In the case of
varfoug kinds of ammunition also, at-
tempts have been made over a number
of years to achieve some self.sufficiency
and 1n many such areas seli-sufficien-
cy hasg beéen achieved

As Mr, Banerjee pomted out, the
value of 1ssues made by these factories
duning 1674-75 was Rs 214 crores and
that of issues for 1975.76 has been esti.
mated at Rs. 225 crores, which I am
sure the House will agree, 18 a good
performance

As has been mentioned, a number of
new projects have been taken up The
detaus, ¢f course are not necessary
In the case of field gun, cettan am-
munitions and propellanis new projects
have been started with the objict of
become self-suffient and self-rehant
The same 18 the case with auable
time fusts and other allied equipment
A number of fariones bave been
established nearly over a century
back For example, the fuctory at
Kirkee whih 18 very near Porna ~the
place I come from 5 more then a
bundred vears old We have now
underiaken a scheme of renewdl and
replacement of various mathmnerie, in
the factorres, eg n the High Explo-~
sives Factory and certamn other
factories In Kanpur also since 1371,
a programme of replacement and
modernization has been started and i
15 1n progress In the field of general
stores also an attempt has been made
consistantly  and continuously 1o
mdigenize and see that most of the
equipment is produced in this cuntry
Stmlarly about modern methods of
management Mr Bancrjee had made
a mention about some of the problems
of the ordnance fattanies We are
making an attempt fo introduce modern
methods of management planmng of
production and materials managemeni
and so forth I can cife one 1nstance
We have now heen succesatul in intro.
ducing computerized material planning
in ag many ax 19 ordnance factones,
because our insistence is that in the
century-old factories, modern methods
require 1o be introduced. so that
management and productiop will be.
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corte more snd more efficient. Mr.
Ihdrajis Gopta hed mentionad sore-
thing about cost. In thiy area also, we
have a committee which looks contini.
ously into the present gystem of cost
accounting and the relation Letween
finance and management, Indeed,
there is a propossl, although there is ro
final decision, a8 to how the whole
scheme of production in grdnance face
tories should be re.organized There.
fore, it is not as it we are allowing
things to lie as they are. Continuous
atlempls have been made to modernize
production With regard 1o the Avad:
faclory also, sifmilar mesasures have
been taken, with the object of increas.
ing production and efficiency and to
indigenize as much of 1ts components
as possible In the Jabalpur factory,
we produce the Shaktiman, Nissan-1
tonne and Nissan Patrol vehicles In
the case of Nigsan I-tonne for
example, the indigenous content
15 now 82 per vent The pomt I
am making iy that in all these areas,
whethe: they are ortinance factories or
public undertakings a continuous
effort 1< made ta"reduce the import
content and indigenlze a, many com-
ponents as povsible | am verv happy
te sav that this  vehicks factory hag
a 50 prodiced buses for eavil use And
the buseg that they Wave produced are
now underoging running trials with
the Deils Transport Corporation and
the Madhva Pradesh State Transport
Corporation  The imitial 1eports on
these wvehicles are very satirfactory
Before 1 come to research and
development, I wan{ ~t¢™Pomnt out
that the whole sfructure of de-
fence production has been evolved
in surh a way that at least indires tly.
it heips the civil industrial producticn
in the countrv In a sense, it inter.
acls Unless you have a certain indus-
trial base, your defence production can-
not increase and if your defence pro.
duction mcreases in a particular way,
it also helps the civil industry For
example, nearly 15 per cent of the
capacity of ordnance factories is being
utilized to meet civil demands. The
result has been, it hag encouraged



rindustrial growth in many areas, some
«0f which are very backward aress.

Soros hon, Member, whose name 1
‘Sorget, his nlready mentioned that in
the last decade the value of production
+of publicsundertakings has increased as
wmuch gs 8 times. That, 1 believe, is
a vonsiderable achievement for public
undertakings engaged in defence pro-
<uction.

.

I do not want to go into Individual
cases, but one or two I might meniion.
For example, the agriculture arrcraft
Basant was designed and developed by
Hindustan Aeronautics Ltd., without
any outside help. Then again, Bharat
Electronics have made considerable
progress in the matter of micro.wave

* communication, the supply of whirh is
being made to the Indian Oil Corpora-
tion and various police authorities, even
by turn-key projects.

While I do not want to differentiate,
probably the best unit we have is the
Mazagon Docks. Incidentally, Shri
Indrajit Gupta referred to the Leander

-clasg frigates and asked what is the
programme. 1 can tell you straightway
that the design is being changed for
wertain reasons and that planning will
be based on the amended or changed
design. The Mazagon Docks has made
vonsiderable progress, as also some
other units,

If T might mention some figures.
even taking into accourt the lasses
incurred in Praga Tools and Garden
Reach, the contribution by the public
sector undertakings to the Exchequer
by way of profits 15 of the order of
Rs, 22.88 crores during 1974-75, and
it is likely to increase t5 Rs 23 crores
in 1975-76.

SHRI B, V. NAfE May | ask for
a clarification? Since these defence
production undertaking: are monopo-
lies in their respective spheres, hoth
in regard o production as well as
ssles—the purchasers or customers
sare also monopoly purchasers—how
‘do you caloulate the rate of profit or
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quantum of profit? What is the basis
on which you do the piicing or cost
ot production, eitier local or inter-
national rates?

SHRI VITHAL GADGIL: In the case
of the Mazagon Docks, we secured
contracis for repair of ships elfc. even
when there was stff mnternational
competition. Then, ;t 15 not as if
in every defence undertaking there is
a monopoly. Ther: are certain items
which are produced by the civilian
sector also So, it is not conect o
say that we have . r'onopoly m all
spheres.

I may now give yo: some 1idea
about indigenisation in some of these
public undertakings. For examgle, in
HAL, a wide range ot castings, fur-
gings. metallic and non-metalliz raw
materials, cables (t¢ hive heen in-
digemised I do nnt want to go into
the detmls of each and every caee.
What I am giving is just an indication
of the achievements 1n the various
public sector undertakings in the
defence side For instance, the
picture tuhes which ara2 rejuired for
t levision are proiu-ed bv one of the
defence undertakings. This is large-
Iv the result of the research and In-
digenisation programme undertaken by
these defence publiz sector underiak-
ings This is briefly tha working or
achievement of some of the public
undertakings and the ordnance facto-
ries.

The Mazagon Docks have secured
as I said. against snif internationsl
competition some orders, nearly uf the
order of R< 40 croves Similarly.
Bharat Electronics have secured an
order for Rs. 25 crores. Even Garden
Reach had secured an order of Rs. 2.7
crores, In general, therefore, as I said
at the outset, the progress has beem
quite satisfactory and consistent with
our contemporary needs

Before I go to the specific points
raised by hon Members, T would like
to make a brief raterence to delence
supplies. There, I would like to say

that the policy has he.
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belp of the private sector within the
framework of the Industrisl Poley
Resolulion. I can tell you from my
experience that there is a consider-
shle talent of small <ntrepreneurs,
seM-made men. I ean straightway
wention one instance. There is an
organisation calleq Forum of Irdus-
trial Technologists i Puona—consist-
fng of all young men pot beyond the
age of 40, between 30 ang 40, highly
educated engineers, who are very
anxjous to help defence production.
It is not ss if they are big industria-
Hets trying to squeeze big profits. I
think it will be on’y proper that we
shoulg take the help of such small
young entrepreneurs and it i3 in that
context that the Dufence Supply De-
partment gives some of the orders to
the private trade We also keep 1
touch, clogse touch, with the Associa-
tion of Indian Engineers again with a
view to indigenise ag much production
as possible,

BHRI INDRAJIT GUPTA: Not by
relaxing inspection.

SHRI VITHAL GAUDGIL:
come to that point later on.

I will

Then, 1 would like to mention
about the 20.point programme because
that point wag raised. One of the
pointg in the 20-poit programine is
workers' participation in industry I
can tell the House that it is not ag it
the scheme has been introdiced anly
in HAL The Direstor.Cereral of
Ordnance Factlories hag issued ins-
tructions to all factories that this pro-
gramme ghould be implemented as
directeg by the Governmen: of India,
and, pursuant to these directions, in
some of the factories, Joint Councils
have already been established. Mr.
Banerjee knows this, An attempt
will be made to see that in ©!l ord-
nance factories the programme of
rorkers' participation in industry is
tully implemented.

With regard to the other point in
the 20-point programme, namely
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apprentices, so far we have recruited”
& total of 2,274 apprentices sinze the
commencement of thé emergendy.
Their bredk-up is s follows: Bohe-
duled Castes~-442; Scheéduley Tribes—
18; Physically Handicipped- 2; Mino-
rities—720; Women —$¢; Rest...Osne--
ral, It is not ag if we are resting at
this. Further efforty will also be
made to see that a larger percentage:
of Scheduleq Castes and Scheduled
Tribeg pecple iz given represontation.
among the appreénticeés,

SHRI K. 8. CHAVDA (Patan): In.
which class?

SHRI VITHAL GADGIL: In appren-
tices there is only one class

With regard to the point made
about thie Ambernath factory, it is not
necessary to give all the facts, al-
though 1 have got the facts here. I
have discussed this matier with Mr
Banerjee, and he is conversant with:
the latest position. Therefore, I do
not think I ghouly waste the time of
the House on individual cases.

He raised a second point about
HAL, Kanpur. Here, there are two
pointg 1 would like to make One is
that there is already a Committee of
the Department which has been ap-
pointed to consider how more and
more work can be given to the Kanpur
Division of HAL The other ig that
in order to improve the workload,
the production of Basant agricultural
aircraft was transferred to the Xan-
pur Division and the programme is
now in progress. In this connection, I
would only like to say this, that there
are certain uncertainties about ths,
because contrary to our expectations,
agro-aviation in this hag not
developed to the extent that it should,

And the only State which has so far
purchased five Basant Aircrafts i
Haryana. If other States follow, ¥
think HAL, Xsnpur will have na
difficulty. ’
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Then, lot ug take the Clagsification
Cormittee. Mr, Banerjee has raised
one point about it. The Classifica-
tion Committee has already been
appointed. The termw of reference
are already published, In November
1978, Justice: K. C. Puri, a retired
High Court Judge has been appointed
snd he has teken charge of this
Committee. Recently, Mr. Kobli has
besn appointed sy Secretary of that
Committee. The spade work is be~
ing done and ! think in a very short
time, the Committee will meet.

The second point is with regerd 40
Supervisors. Mr, Banerjes % right.
Every establishment 1 had visited, &
representative of the Supervisors
came to me, and hy now, I have Jearnt
by heart all the arguments in gavour
of their case. Their case is muinly
that comparable peoplé in the rsil-
ways are paid a particular salery
whereas they are not. About this
case, I have only to say that a deci-
sion, 1 expect, will be tsken in two
months’ time, 1t will take about two
months' time when a final decision
in the matter will be taken. I am
very conscioug and 1 do appreciate
some of their contentions, but it will
take about two months to arrive at a
final decigion. Similar ig the case
with the Managers and the Deputy
Managers.

About piece work, those who work
in the trade union fleld, in the
Defence, know what is the position.
The position was that there were two
ways of calculating piece work. One
is on the basis of means of the
respective pay scales and the second
is on the basis of minimum. The
Government decided that the basis
of means should be accepted but with
a condition and with a rider and the
rider was that the piece work profit
shoyld be limited to a celling of 50
per cent.

Now, it is true thet in some cCases
representations have bheen made
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sbout this problem of plece rates. At
this stage, I can only say that the
matter wull be reviewed after collect-
ing data and all the jinformation

hecessary for that purpose.

About Raksha Utpsdan Board, 1
think we have just made a beginning
about workers’ participation in
management and I may tell you very
frankly that in some cases earlier the
experience was not the kind of ex-
perience one should have, Frequent-
ly, these committees were converted
into a forum for making demands.
There is nothing wrong tn making
demands, but that was not the basic
idea of the workers’ participauon.
So, I would say that we have started
this experiment, let us see how it
works and then we can go to the
other wreas.

With regard to cocrdination bet-
ween the ordnance factory and the
R&D, here also, I may say that there-
1s always an effort tp coordmnate
these. This is how it works. A
development order is given to the
ordnance factory or the establishment
and the R&D works on the basis of
that development order. A certain
design 1s made, 1t is .esied and then
it goes into piroduction. So, there i8
a continuous coordination between
the two What we have done now 1s
that we have nominated a particular
officer in each factory to bring about
greater coordination. Smmilarly, we
have decided to open R&D cells in
various ordnance factories I think,
these two measures will bring about
greater coordination between the
production and the R&D.

With regard to the pomnt made about
R&D by the hon Member from Har-
vana, I do no{ think you can take irto
consideration 1n an 1solated way how
much 1s allocated for R & D, say, in
HAL. The total budget for R & D this
year is of the order of Rs. 52.52 crores.
Therefore, 1t 18 not quite correct fo
say that R & D has been neglected or
that a very small amount has been-
earmarked for R & D. What is assigned
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40 HAL or other factories has o be
iaken into account alongwith the gene.
rel allocation for R & D.

MR. DEPUTY.SPEAKER: How
Tmany more minutes would you like to
tske or would you like to continue to.
anorrow?

SHRI VITHAL GADGIL- I would
like to finish today; 10 minuteg at the
xoosf,

With regard to the point raised by
my hon. friend, Shri Indrajit Gupta,
about inspection, what I would like to
say 1s that no siores can be accepted
if they do not meet our requirement.
In the case of reputed firms with the
established quality control organisation,
the quantum of inspection stages is
sometimeg restricted. But the firal
product is accepted only 1if 1t passes the
required specifications That assurance
«of quality controt is always there It
18 not quite correct to say that there 1s
relaxation 1in that matter

Only one point more

AN HON, MEMBER Have you al
lowed him to finish his speech”

MR DEPUTY-SPEAKER If 1 have
nof said anything, that means I heve
agreed. Sience meansg consent,

SHR1 VITHAL GADGIL I 4o not
1like long speeches 1 will be very
brief,

18 hre

The last point that 1 want to make
is to join with other hon, Members
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who Bave'sxid thas the aclilevements
of defence gfoduction are largely due
to the siforts made by workers. In
thig conmection, I would tike to narrate
& very touching instance. 1 particular.
ly wani to single out our young engl.
neety ang scientists. 1 went to rne of
the establishments and I was told that
the production had been Increased by
the effort of a very young engineer. I
thought, perhaps, in a typical bureau.
cratic way, that I might say, he should
be given one or 1wo increments. When 1
tried to yound him, he sald, “I do not
want any increment, What I have done
is for my country.” It is such young
men, such young engineers, who are
the pride of our defence production.
Frequently we hear of brain.drain and
money considerations being there. But
from my little experience of three
months, I only find this: give them a
challenging job and appeal to their
sense of patriotism and they will work;
Money considerations will be seconw
dary. I do want to join the bon Mem-
berg and endorse that our achievement
has been Jargely as a result of the
efforis of these people After all, the
security, sovereignty and integrity of
the country depend ag much on the tnfl
and sweat of the factory workers as
on the blood and sacrifice of the
jawans.

MR DEPUTY.SPEAKER Th- House
stands adjourned to meet again to-
morrow at 1100 am.

1802 hrs

The Lok Sabha then adjourned till Ele-
ven of the Clock on Tuesday, Apri 8,
1976|Chaitra 17, 1808 (Saka)
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